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Dr. Kltju: That is right.

Mr. Deputy-Speaker: The hon. Min-
.ister will make a statement.

Shri S. §. More: If he makes a state-
ment, we cannot be in a position to ask
any questions.

Mr. Deputy-Speaker: Let us see.

Shri Vallatharas: May I make a sub-
.misgion, Sir? Of course, so far as the
ruling of the Chair is concerned, ab-
.solutely, we obey the Chair. There is
no question about.thit. There are peo-
ple who do not see eye to ‘¢ye with
the present -occurrences in Delhi city
.and also the connected occurrences
inside the country. As the hon. Prime
Minister observed, it is a matter of
-concern. Instead of dismissing all
these motions on technicalities, I would
‘welcome the hon. Prime Minister’s sug-
gestion that the matter be gone into
so that a party stands condemned or
absolved. That is the proper method.
1 would request the Chair to allow
‘the motion and give an opportunity to
the House to discuss it instead of sit-
ting at a later stage and indulging in
a discussion of the matter. I see much
courage in the Prime Minister's obser-
vations and I do welcome the sugges-
tion.

Mr. Deputy-Speaker: ThYs js merely
a suggestion. Government is entitled to
make a suggestion that we do not
want to hide anything. Equally, it is
:opén to any hon. Member here to
.know exactly the details. Therefore,
the first step is this. There are certain
allegations which find place in the
newspapers. That matter has been
read out by Mr. More, Therefore, let us
know the facts as to exactly what hap-
‘pened, before the House can think of
.anything else. There is no intention on
the part of the Government as is evident
-from hon. Prime Minister’s statement,
either to shirk or burke any issue.
Therefore, we will have a statement
from the hon. Minister. We will pro-
ceed tc other business.

‘DEATH OF SHRI N, C.. CHUNDER

Mr. Deputy-Speaker: I regret to have
40 inform the House of the death of
Shri N. C. Chunder who was a Mem-
ber of the old Central Assembly. I
desire on behalf of he House to ex-
press our sense of the loss on the
passing away of Shri Chunder and to
convey our condolences to his family.
The House may stand in silence for
.a minute to express its sorrow.
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MESSAGE FROM THE COUNCIL OF
. STATES

Secretary: Sir, I have to report the
following message received from the
Secre}ary of the Council of States:

‘“In accordance with the provi-
sions of sub-rule (6) of rule 162 of
the Rules of Procedure and Con-
duct of Business in the Council
of States, I am directed to return
herewith the following Bills which
were passed by the House of the
People at its sitting held on the
3rd March, 1953, and transmitted
to the Council of States for its re-
commendations and to state that
the Council has no recommenda-
tions to make to the House of the
People in regard to the said Bills:

1. The Appropriation (Railways)
Bill, 1953. '

2. The Appropriation
No. 2 Bill, 1953.

3. The Appropriation (Vote on
Account) Bill, 1953.”

(Railways)

GENERAL BUDGET—GENERAL DIS-
CUSSION—contd.

r

Shri Tulsidas (Mehsanan West): [
thank you for calling upon me to
make a few observations on the Bud-
get. Much has been said jn favour and
against the proposals contained in the
Budget and also on the general as-
pects of the Budget. But, we cannot
dispute one thing, Since Mr. Deshmukh
took over the charge of the finances
of the country, we have had a remark-
ably stable financial policy.

I have to make this observation, that
since the hon. the Finance Minister

‘kas taken over tiie charge of the fl-

nances of the country, the one S$atis-
faction in the country is that there 1s a
stable financial policy with regard to
all the aspects. He has also shown
great skill in adapting the rinancial
palicy to the needs cf planning with
the fewest possible changes.

Last year the hon, the Finance Minis-
ter observed that the ggneral level of
taxation ijn this country was very low.
1 would like him to appreciate this that
the general satisfaction on the Bud-
get is due to the fact that he gave an
indication to the public and the
country at large that there was going
to be further increase in taxation. I am
not surprised that there is no further
taxation. He mentioned last year that
the -gdneral level of taxation in this
country was very muck lower than in
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other countries. He also gave examples
of different countries. I know that the
Budget proposals have not made any
provision for increase in taxes. In other
countries the general level of taxation
:s highar than ours— there are coun-
tries like England where the general
level of taxation is much higher. But
let us not forget that the per capita
national income is very much higher
there. In England, the per capita na-
tional income is about Rs. 3000 and
the taxation is about 40 per cent. of
the national income. In France, the
per capita national income is Rs. 2,400
and the general level of taxation is 32
per cent. In India, of course, our per
capita income is Rs. 254 and our gen-
eral level of taxation is as pointed out
by the Finance Minister, seven per
cent. of the national income. There are
other factors than per capita national
income which are also important and
in my opinion, these comparative fig-
unes “should je interpreted with
caution. I wish to draw the atten-
tion of the Finance Minister to the
fact that there are countries in
South East Asia whose level of taxa-
tion is about the same or lower than
in India, though the per capita nation-
al income is much higher. I would like
the Finance Minister to take note of
this. In Malaya the per capita income
is Rs. 1240 while 6:6 per cent. of its
national income is tuken away i.s tax.
Its income is about five times of what
it is in India. In the Philippines the
per capita income is Rs. 750—thrice
of what it is in India—and the taxa-
tion is eight per cent. of the national
mcome,

I am only trying to show that the
Zeneral burden of taxation in Iandia
is not low. The general burden of tax-
ation in this country is quite ligh, if
you take into consideration the fact
that India is one of those countries in
which the per capita income is the
lowest. Therefore, in my opinion—I
am sure the Finance Minister has ap-
preciated the point of view in his Bud-
get—Unless the per capita national in-
come is increased, the level of taxation
cannot be increased. Increase in level
of taxation must follow the increase
in the per capita national income and
not precede it. Well, I know that the
Planning Commission has taken note
of that and I am sure the Finance
Minister has also done the same.

Then, I would like to point out that
the taxable capacity in the country is
not so much as to make available re-
sources by way of taxation for the im-
plementation of the Plan, To that ex-
tent. I consider that the financial pro-
posals in the Plan are impracticable,
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because they involve an increase in the.
general level of taxation in anticipa-
tion of a rise in the national income.
I am referring to this because the Plan
suggested certain taxation, particularly
in the States. The proper apprcach will
be to increase the level of taxation
only after the rise in the national in-
come envisaged in the Plan materia-
lises. As the general level of :axation
cannot be increased I feel that we shail
have to consider what are the other
resources that would be available for
the country. In this connection, we
should see if Government can borrow
and get resources in that way. Here
again it is quite evident that borrowing
has not been as successful as it has
been envisaged in the Plan.

I would like the Finance Minister
to take note of one more vpoint. The
other day my hon. friend to :ay right
pointed out that there was inequity-
in the distributign of tax, direct or in-
direct. 1 know the Finance Minister
made certain observations in the Up-
per House, but I would also like to
mention here that in view of the ract
that the general level of taxation is
already high as I have already pointed
out, thg burden of taxation is not
equitable. Therefore, the direct or in-
direct taxation has to be viewed
from that angle. In 1947-48 on the
highest income group the taxa-
tion level was 92 per cent. in-
cluding BPT, income-tax and super-tax,
while even today the highest in-
come group pays 78 per cent. But if
you compare this with other countries
particularly countries in which my
hon. friend to my right is «lways in-
terested, in Russia the direct taxation
is about 11 per cent —maximum-—inhat
is, on the income, while most of the
imposts are by way of indirect taxes.
Even in our country indirect taxation
also comes off on certain commndities
which are being distributed only
among @& limited strata of society
Therefore, all indirect taxation is rot
on the whole mass of the country.
Much of it is only on a limited strata
of society. To that extent, the propor-
tion which my hon. Triend has sug-
gested is not correct. Though the prc-
portion has gone down since 1947-18,
still it is not correct to suggest that
the whole mass is being taxed on the
basis of indirect taxation.

The Plan has suggested new levy of
taxation including agricultural income-
tax, estate duties, land revenue, better-
ment levies, sales tax and it has indica-
ted that about 165 crores of rupees
would be made available by the States.
Here again, the States have found it
impracticable to impose some of these
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[Shri Tulsidas]

taxes and they have not .been able to
realise the taxes as envisaged in the
Plan. When I refer to these points of
~State taxation I am not going beyond
the purview of this House, because 1
.feel that if we have to implement the
Plan—and I am. sure every Member
«of this House is very desirous of hav-
ing the Plan properly carried out—it
is but propér that the entire country,
whether it is the States or the Centre,
.whether . it is the public sector or the
private sector, all must co-operate to-
.gether and all the resources which are
.available in the country should be made
;yai]able for the implementation cf the
ian.

According to the Plan as it goes, the
State Governments should raise Rs.
-408 crores during the Plan period in
current revenue surpluses. tiere again,
.according to the flgures available, they
have not been able to raise these cur-
rent revenue surpluses to the extent
envisaged in the Plan. Therefore, I do
not know how it would be possible to
find some of these surpluses.

I must welcome the appointment of
a Taxation Inquiry Commission. I am
.sure the terms of reference will he
wide enough. But, I would like to sug-
.gest to the Finance Minister that the
terms of reference should be so wide
as to cover the assessment of the effect
of sacrifices on revenues cither on
Constitutional grounds as in the case
of the salt duty, or on idealistic
grounds, as in the case of excise duties
in the States. I would also suggest
that the Taxation Inquiry Commission
should go into the question of whether
the present form of the Budget should
be changed or not. In my opinion the
present form of the Budget iz not as
clear as possible and I think it would
be desirable if the Commission goes
into the guestion whether the presenta-
tion of the Budget should be changed
Hfrom the manner in which it is pre-
sented today so that it would be more
explicit to the people.

I have already pointed out that the
taxable capacity of the countiy is not
as high as some people imagine and
make out. It is therefore absolutely
necessary that economy in expenditure
in practically every region must be
very thoroughly effected. Here again,
I find that even though it .1as been
mentioned that steps are oeing taken
to avoid wastage of funds nr to see
that the estimates do not go up, it
<does not give the correct picture be-
«ause I do not know exactly to what
extent the economy in administrative
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expenditure is carried out. I find that
the expenditure on the administrative
side has been going higher and higher
and we are also getting the reports of
the Audit Committees, of the Public
Accountg Committee and the Estimat-
es Committee which do not inclicate
how far the claim of the Government
that every thing possible is done t
control expenditure is justified.

I also want to know whether the
Government has got any proposal to
secure the efficiency in State enter-
prises. Here again, I would like the
hon. Minister to see whether it is pos-
sible to make any formula or any basis
on which the State enterprises should
be properly conducted and to find out
whether the expenditure is properly
made. I also find that whenever any
healthy briticism or whataver criti-
cism is made with regard to the States,
resentment is felt. I found in the debate
in the Upper House one of the Mem-
bers resented the criticism made
against the policies of the State. I feel
that the order of priorities must be
maintained as it is in the Plan and
everybody whether in the States or
here should take the criticism in the
light of these priorities and should not
mesent the same. Otherwise, I am
afrajd, the Plan as a whole cannot go
forward as we all desire to have it.

I would also further like to know
from the Finance Minister about the
proposal of raising the funds by trea-
sury bills. I am rather confused at
the way it has been pointed out in the
Budget. I would like to %know {fully
how these resources can be made avail-
able, whether these treasury bills will
be subscribed by the Reserve Bank only
or whether these will be thrown in the
open market. ‘

I ind during the last two years the
current Revenue Budget is generaliy
put up in a most sound and conserva-
tive way. But, I am afraid, I cannot
say the same for the Capital Budget.
The figures, in my opinion, are rather
very unreliable. They change very
much and they do not really give the
impression that the Budget is as reli-
ab{e and as sound as the current Bud-
get.

I now come to the question of defl-
cit financing. I find that already up till
1951-52 and 1952-53, the over-all defi-
cits in the Centre and the States come
to about Rs. 200 crores. If we increase
it further by Rs. 140 .crores, as it is
anticipated in this Budget, for the
next year's Budget, plus Rs. 18 crores
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on account of payment that we are to
receive from Pakistan, I am afraid the
deficit will be much larger and will
reach almost the figure of what is
envisaged in the Plan at the end of
this year.

.Then, practically at the end of the
two years of the Plan, the expenditure
is very much larger than in the last
two years and in the next year. There-
fore, we shall have to increase deficit
financing, for the last two years, to a
-very much greater extent than what
we have done up till now. What 1 feel
is that the Finance Minister should
rather give us a clear picture with re-
gard to deficit financing that 13 intend-
ed so that we will not get confused in
that sphere.

4 p.M.

With regard to deficit financing, 1
would like, if I may, to warn the Fi-
nance Minister of one thing, and
that 4is, that deficit [flnancing
is a potential source of inflation.
We are resorting to it with the
idea that we may be able to get some
foreign aid or that we may be abhle to
increase production. To the exteat we
can get foreign aid and to the extent
‘we can increase our production, I
agree that there is less chance of in-
flation, but then if unforeseen things
‘happen and we do not get the things
'we want from outside and increased
production does not take bplace, there
is the potential danger of inflation. I
know that the Finance WMinister is
fully aware of the situation, but I am
simply warning him that dJdeficit finan-
cing, without any control on the
things that I have mentioned, would
‘have a very dangerous effect on the
country’s economy.

I would now like to refer to defence
industries. Here again, I find from the
progress made by the defence indust-
ries that the position is not encoura-
ging. I am rather disappointed that
these industries are not making enough
progress. There are industries, called
defence industries, which are managed
by the Ministry of Defence, and there
are also others which are vital and
.strategic to the defence of the country.
‘These industrles .are not making
enough progress, and we tave to de-
pend on foreign countrieg for getting
the things we want for defence. This
is rather not a very happy situation.
Industries which are vital to defence
should be properly encouraged &and
should be put on such a gzear that our
requirements with regard to defence
can be made available within the
country itself. When I say “defence in-
dustries”, I mean both the private
sector and the public sector. I do hope

‘
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that the Finance Minister will see to
it that these industries make enough
progress, so that we will not have to
depend on outside sources.

As regards the other part of the in-
dustries, 1 am very glad to see that
we have now re-started the swadeshi .
movement. I hope that it will be carri-
ed forward not only with regard to
manufactured articles, but also with
regard to the personnel and the techni-
cians. We have the requisite techni-
cians and personnel in this country,
and if, as far ag possible, we can em-
ploy the personnel and technicians in
the country, it would be much more
desirable and wise, and we should en-
courage them as far as possible.

I have made by observations only
on a few points in the Budget, because
I did not wish to dwell on thie points
made by several other hon. Mer:bers.
I felt that these were the rather im-
portant points, and therefore I made
them. I do hope that the Finance Min-
ister will, in his reply, be able to give
a clearer picture.

sft wito dto famgr (fix w= ¥
ogf) : F ok Wt g o W
AT FT qHGT F@T § | qWIA @
Foon ¥ w3ar g 5 wawe § wrE
g7 AT HT AQ & AT A 9T A
EIE | A HIT WH gEAd
QoA &1 W gHIIw &, 48 W g
fod gd aY a@ &, Sfwa g & w7 &7
oF I g qulq ofeaw § =
AR T ¢ FAOT R UM A
i foq & x9 7§ Trdar F¥M
feag ew ag & = A W
7% yv [feaq &9 & g7 s famama

aasa gt & qiw a9 ag W
TR g ¥ N, TA A gwLAqT, AW
aar mf=r & quen, o g @ g
qt § | T & foi maHe Saeeite &
oz ) vy ara &) T A &
g9 A& qur i Y g SR
w1 oy Frre w7 N gw o
¢ o & T fileY & g
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g AT &, AR gw | rfaa #Y
wraar Wy g dfFT qrg o T
ALY Y guE AR gH A 17 AR
iy Y qAeT g A g 9T ar ot
AT AT a1 e ol o &
saeEE AT aifgd | ey | A
wEf @ FToon § &, gATO St
& A FIOr g, T Y AT I E
fom &1 @ & S A Fom g
W = wml F Al Fag soer
Sifermee FAE 1@ W H T@
s g S feelt Foor ¥ AR @
Fagee ¢ S I o firdg & fear
g1 oER ag Smr § oY s
(Opportunist) g saiq At wram
NwEd wF g fmF
AT JAT A WA ME OE, AE
[WH T I gu AqIfa  wo
g1 % g7 w1 fausor @
THFT Y A aFar § fF o AmER
FT & S A A9 F 99 QT fwar
AT WHEAT & N S WWT IR §
I R S AN agTE & gRyee fopar o
gFar &\ SfE S S qrew &
g & g 97w A s weAd
T E S & Ao g aas ¥ QY
gFAT § 1 FT gwETE @S fod Ay §
feoama & st f= s § sl
¥fgerax (Legislature), efergfea

(Executive) &R  géifwerd
(Judiciary)sw #! @F g&R ¥ facge
qas ¥ faar sw@ o0 W@ A%

| o OF gEl ¥ qaw O,
M I o Wi 4 @ awdr A}
fewr#ft (Democracy) #r W=
& b T | AT Y S et fer

T ) § TewR ¥ il
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I ¥ NI gad g
wafed A oar frmmm & fe 2w &
F= Wi #Y TqTqAT A & oawr
g ag & ow g ¥ ey
wifgd @R 99 a6 9T AE & PN
W AW & F=T wfr T TToAT AN
T I |

W gWvy ® ¥ 9g FgaT Sear
g 5 ot aga & ®r @ @ T qIE
AT § I Fifrzga ¥ wETHES
Tge® (Fundamental Rights of
the Constitution) % fagg & sk
T GTHTL I &Y FAGHAT FI & FAA
gAY & 1 A AT € e 5 o
ot F3ET ard fow & Ire fagsow
g Jai FF & IR E 1 A
™A@ F 9w & fF asai § af
TaT FTF T &7 qI X Ay gAre faera
N JEgeaT FET 1 gAY R
@Y Ty FY fawr A qFFSAr FIF
€ A ga w1 Afas i gy
g Qqa g faeaw &1 39 @R A
# & TF FTAT FT FAST AT ATEAT
g1 W fagrd dea @ ww w4
wifr & fagre o gareEa I g7
FLALFCGE | A3 H w4 Faw
wfed e =T § f5 9w gl
e s fody g€ @ ST @ §@Eg
# 99 FT qO@ET # qEY qAATT |
g & & gim w2 (Supreme
Court) # &t & sma#
Faeay gk & g T A wHH A&
FAR FTA FT ATH N X IAT T0EAT F
g & W@ wre wA 0 fagT
g A g _¥% fo F e FT
FHT T AR R am @ W
g 1}ve o & & # dawA fan )
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8fF 99 & FuT W H@a T g9 9
a7 {’¥] fo ¥ UF AT QR ¥ATAT §
faw ® afedfenr 8w (Validating
Act) s8¢ & 1| W & IR
g & yfuwe § & famr Wi
g fed gu fedt & o awfa ¥
wFdt § | A sg § 5 Ay wvw
T AT I FY FHE 9T AW AGY
JqT gFar g | ag Fg W HF A
gt &Y gwar e e 3 fagre w7 o
qfsdfer oo § 99 & s fagR
T § gg sfiee g 5 fow =Y
geafg & famm s@ | gww @&
gT 99 ¥t gEafa Y > gHdr 1 I«
FIT &Y AU 37 IFL R

“No proceeding or action taken un-
der sections 15,21 or 30 of the Bihar
Private Forcsts Acl, 1947 or under any
other section of any of the said Acts
from the respective dates of commence-
ment of the said Acts to the date of
commencement of this Act shall be
deemed to be invalid or shall be called
in question in any court or proceeding
whatsoever merely on the ground
that a copy of the notifications vnder
section 14 of any of the said Acts was
not served on the landlord or that there
was any defect or irregularity in the
service.”

-

¥Y 3@ T & fr A fawre &
ARSI TEL | T S & FA
w1 afz g7 S FI A A A
g et 1wl axg & ) ofr wf
i fage # ¢ e iefeax
(Criminal Procedure) % <@
B 9 Row TF WET qq@T T
¢ foud aaT oF g s
framr fF wfes FW <0 T
g oW g ag W@ & fewdfr
W arifer ® o w9
Arawrr ) R OE I agy A
FTEwE fFwmagyaga & sy
Y oy AR A qog & e
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q # IR
s WA ¥ ag  Frdgw s v oag
oF FHE qTd sy aga@ fE Tow
FTHTY AT FTA T § 97 BETHES
eew & fagg oy A & 4@ ST w7
o T s e g
fis for F o dar § ag oiw W
# ot Sgwr @9 (redress)
7O & 3 2T fFam @ T &
are ¥ G A § 5 3y g
¥ oz fRg s a1 wEfed g
TaEy & fF W SO %T 98 &
tHhrmsasd g ag aiw S
® fr = dtfew afged Y
YT Y T g I Ry T aETR
w fw w0 F1 oFfwE T )

T auEnT gAY e o A
FETHE | W e ara wiw gwer
¥ g% & g J 397 §T GATT T@EAT
ARATE | AT g AAY I qwAy
g fF gardy wfw awegr Ifw & Fzan
ygs oty gw #ga g fF errer
FH ® FTAre & qf qe g & awdy
g1 e g & qGfw & sfafg
ANy & wreor & IerET F FAT Y
g1 o i Twenr 7y gF FF w7
qq ¥ 2T S fadvar s AR
I T@ @ & IART qYFT H agd
o qaw wAr wifgd | @ s
sfgar & afd ga 7 Ty grfas feam
qq FAT TAAH JT ERT o faavan
oY & gz afad o yfw wr g7
faacor & s 1 v W AT
off #r qu fawaw & f5 &1 4.
™ g afadw & o oA F0T
TFT T AT FT a8 AR qiE
FET 1 gAY A =t o g
aromer Y Y weg @ ar wl FQR
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g1 gawr o waly § ot T T
§ fF ger of@i & g g
ufr gaear g% g @wdr § | ¥4
Fr R A FET R AT @ G
gaTe a0 wgar g 5wy dfeew
@ifsn (Maximum ceiling) fesa
FT & fF afTgdm Y *ré srfys gdw
gl <@ aFar ) W framt w7 a8
gz 2 fFag @d (jue ¥ I a®
F9qT oiaw § Afgs g 1 QA=sT-
@F T0& #) qie T ITA Y 7T
7g @ faadt 4T @T #1 I )
F197 & sae afgwe frer &
as Ta a1 Q0 {agara § fr agrEi
IR a7 F qfF 7 e v @nr #Y
WA TAS FWIT R gAY I *Y
qaesr g% gy Stiwft 1 s Sfagrfaw
a & a o[ afwd |
o7 arg AT W AT FT IXELT
Wz d 1wt wgak 7 fwer §
NG F AN A TF F1@ THE FHA
fadrar fr Y g &Y g1 3G T
qret o & fod s v WX
Tq WFR g aqen @4 gF
ST |
FEEHFIEN A Y TP GAE AT &
gWA T@Ar 9Ear g d) s g o
FLHT 7T 9T faxe w1 v
war § fr alk gw o s W
A AT G2 FT q& AV Ay FHY
oY &Y A | HAHT § FAR AIS

1608

g, wraw, AL T aE § & aTa

21 g ¥ afas 54 F@e Y q790§
orely € | Fwmar § o wac T
®r Ty WS # Fw F7 fear
Y e w) fscsar ag oA & afafess
g w ig AT ¥ wrw a- wwar

AR qHT -

yifir faaor s g fir weary
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g1 ®w @ o R Ag Fame
T T T s omg AT ITHY

SR afegr f @mr 9w A OF A

# qré 1 AT T 9T &Y gy § )
T afafer oY, 7eT anfe & ag w™
# oTHT g FadL o FT FAT F QA
FLEHA G| TTHTTRY AT F Y ST
el ITAM F gAW 5 o § I
o S FH @A &1 wefeq gy
qg> gR W &1 quear #1 g% &
9fgd | I@ grW § g WY
afsfma Afs & #ro feam &
IeqrE A& 421 AT | Witd qER Y
IJHA 1 TG AT AT AF o
& wfgd | @ geaey F oY Srrw
TF gATT A & GTET TEAT STEAT
glraggam gg g fr Y from
IEE ¥ IAT F dEE FQ@ E
I FY T B T AT A faw ¥ &
g 1, =g g § af T F@
IT FT A FAT FTETANT 3
T qA9 & ¥ 9% qwr fagw FAv
fear oz 7 @ feam 4o wFw @
qET R A @ qH | AT
JFT AT F E AN AT T A
GUTT FT AT §E TAT F1 el safomr

- faziy @t 7 foar o afew Q¥ Swi

B s

& faar o 7 Gga & SmeTR 9%
HY FAT ATEA Y 1 TH A Y @AY
FTq e § I 7 7@ 9T Iq F FHC
IAHT qg I T &Y o et S Qo
gfq aa st feeat & foar o
¥ agar § & AR &Y wraAr
AN AAAM AN FIC qAGTH
HRIETE T ATIAT AT T AV FEIC
7 JETATT € THEw ® ge adgl
W GHRAT |
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[SHR1 PaTaskar in the Chair]

o & g e (Denmark)
®T IEEWT AT FTAT STEAT E |
agi 93 fod IFRA A qwerm 1w
@ ¥ 7@ forur mar fF gasr o &
gure # g% yiw & war s g9 T
o ufr wa yeu ¥ foar mur A Ty
Ro wfy w gy fedt &7 fraali # foar
IEr L FEE AR aF N T
T HT AW F GIEE A g
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(Ounces) & & Ew, s
§ ST, & I HISW, FA AT {IST
o HIIW | 7EAT WA Fafwd <ar § fa
I FAT AW AT TH & FIXT W
o 78 fas gt ¥fFw wed W
afd ¥ g g FA f dMfsewar
T F FFY § | AT agy ¥ fagam
FTagee g fFaes & Oy o &
qggH A A & 1 A vy gAR g
TaTfaaE wY =T g IfEd 1 gErR
FET g WIaAr g Jfgs 5 gw
oy QA § W @ifwm swqwa
FL AR S AR WAT F qifeewar
F FA & Ty Ggfoq WeT grr
T TOF § wreq X a1 5 A w0
adte A awdr g SfeT o zaw
for Aq@ afi &€ o foq A
s 9rfgd 1 W g wH
aTET FIA T wE FEAr qE §
€@ T § g7 T4} T I
IE FAT § | TR o QFo o
& fafreer ar gge qddr 17 9
I I 9 ST AT 4T | 98
IEHY g WY AT Ay 4 | S
& 0F el 7 e 95 AaET
T 9@ IER ¥R ¥ gewe fear
ow faurdt 7, oF depa & faardf &
JAHT O ¥ THE FW gC 4 HY w
& 7 frrea i § fie g ooy sl

W Al a1 i e wvew

9 MARCH 1953

General Discussion . yOre®

F v Al F wFy 1 amer
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o f& g o qrFT £ feard & wf@
¥ wgt I F fogr Ayl 9x T
9 (bumper crop) #r 1 a
I a3 ¥ aw W R N9 0w 37
Treag @ wifgd 5 fadw & e
A& AT | T A FrATIAER BT
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T FHEH AR FA TF & w4 § |
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FQ §T & IE TEq 5 AT A v
9% affy AT & 99 9 affy Fyorw
H Q1 FTATE, JAHT TF GOAT GTHITHRY
dararfed | g A ot g wEguay
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qfg AT F IR q IS FWE AV I
IHY a7 AT A AT & AY g9 FEX
g F wrArRE F@ FQq, WATTE
FH FU | FAfod TTHR BT AT
It FAEE F WY g9 &, 9T
T a7 W gl Ifgd fr mfomAe &
L TF qY KT AT 37 FY FidgqodTr
# ag @7 gAr WAt Afgd v ug
Tag fF 99 affx avwar § fggeam
Fqm g wwm &1 @ @ AT
¥ S a3 q2 YA & ST AT BT FT
gR IR MM A g 7 S fag ¥ &
W T GHEAT TV A A AT W A
TifRr ®) ST AT FT qH |

afen wto gao AW (TEdT):
AT FUTAT qTgE, | A9 Y @iew
S qaTE 34T § 5 A | | 4w qrfea-
Fz & qE @7 ¥ T a7 9gelt Adar
ag averfear & fF § srqq @d wAT
g T AAHAR AW FE | gL
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™ E I A o ey arrav YA
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AR ag aFAT g gl ¥ g FEAT
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sEedT FT e AL § (9T TEwT
fadry @ wifgd 1+ ¥few gma
Fore, S gAY 99 Fdfa Femr §
T “faw w7 Far §, I F qmarw
9T ¥ §, TEiea ag freqe gy
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g1 aRE 3g ¥ a%ar § f s srear
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T2 99 q% DSHT 1 FTHYE T
& fog duearg)  ¥few d frgm
HET § UF UINT Y€ FAT AT §
e gardl T g% & Y smar ¥
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HATCH YTIA FI AT A I wlFEd
& AT A AT GASAAY AT qEE
&g s smy ag ower § g AR
AT & et @ oy awfew &.6F vy @
At T Egw A ows fr gy
FEFACTEI T AG | A T 0
7 & wfq oY & wEw AT 9w @A
* gAE§ | zafeq § o g
@ § a5 & fgra sew ) ug wE
gt § 5 ota & sl o w1 forw
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f& § s g7 TS AT w7 AT
F SR § fF faiw vdww gardr
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g & el qdT &7 97 ¥ FA3 o B
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IR AN AT @At §, I A FE«
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AT A ST T WG, Y WA F A
Y feafr § 39H T@ FT a8 FIAAE!
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YT & Iwrg waT g G gl
ag gxu dfadw @7 frowmwr =@
Wr §, 999 qg TET A TR
AT I wied affa & s
AW TR AT AT & TTBT T AT
RY ®Y AWHT A€ YT T a9 W B
AT AR AT AT §FRT AHE &IA
fs ™ w9 ) ag ot /e F s

‘M s efes  (unproductive)

Y T et qw & AE S9awT A
Y wFar, w7l as IfwT &, ATr FAR
WA TS afr gz (industries)
% W § A Ao A Qorar g,
X R ¥ TAACTHZ ! A€ &,
Y 7 T Td wY I7 AT s faur
% AT qFH § AL 0S| A
g frug T oF FRRAT
(compensation) 37 1 w7 faumw
¥ 71w (clause) &, a7 star f& gor?
qfeg ot A 97 affy q5ar & G
# aed gu wgr 41 5 gw x9 g
W T AT X HHYTG FAET AL
FIC  FELT gAY, AY g ¥w fwia
w1 o1 agdT AR 7 wpar fa G
& ot oY a8 547 9@ WX F fAsEA
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| 1 o §, I awH 7T § A
T q@ W 4% 9 FAS PEET o
[ =wur  gud st & o, sroman
IT THW FT S T &Y 98 g9 IAHT 2
g o9 gR W A A gF FEAQEA
I 9T EIE, A TFOIT OF AW
€d & 3t &, qulea § w6y $o sae
& =1 F7, ¥fww freaeg ag wiw sa
T4 FY UF agT qE T &, AL g
AT F AT AW < W WA FTES
3 T §, wied gg o o e
g st € fp gw 5@ i o T Ay
THH & TU9 HT TF T AHGAT &Y
7z F A 6 & |

MF q% ¥ T § 9 @
atw # feerem fiv gre 9w gofefa
oIEgl A T qrEAE F o
FT FHAFT, THT e AW & dwT
¥ oy &, aY w0 A wy wqAr AT
agt fegeam & aw) F o Y anfw g
I T4 ¥ TR Aq7 I FY IAfY
Facaw | whaadr g § qg o
gaTa &A1 AT § 5 e sy aid o
ezg (Part ‘C’ States) # wo
e Al g, IR ) wew § A9
(merge) #x fam s e
freorR T #R oW I 79T T/ 59
1 w1 AR & 6 T B ) Famert
B T FT A A @, AT IT Y
Frdge  (neglect) & #x far
g, I¥ A I € ORI ]
yegar@ B gfd adfr g, wd Wy
2 91 famd § 3 woondw #
ga@E ® T &, IgAN I
s 3T ifed, oy ¥ wafod 57 @
§ oife ot fafreed agt o =g fas
qw dgfaa ghewin s ey o @
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Y saar fama &1 o T oK
A gvg 5 g & fr o7 g4 ¥@
dpfaa qfe N o T wfed ok
FTT W AT FT TF A g AT ST
# sy whe fag @i ok @d IR
# 7@ A9 71 W qudT w0 § 6 gt
forg a®@ ¥ g AT I W8,
W A AT A W GE AW
faare < wifgd 5 aea & w0
Fifee amw S &7 yE@ &7 T
T f 9 gER AT qF I g
BT & 97 ) TwIT FA gE AN F
g Igm f& @ Al waw
NAGT ¥ I AHIE & IR T
X H FAAY FrTar FT gER &AL
¥ grawm R wwfed 5 wowe
freaer 10 FQAE 1 FE Fegar
& Awad W EH O ATH FTEHL
WTURT IST GFQ §, 2T & o W gwly
<€ ¥ qFweH (experts) amafway
Y IE &, Iq A ITH g HAET
wfgd 1 AN W F IO W AW
ot R For g B wm ogW 3w
fafre #r faome s T G
A

Mg qF AAF FT I qH g,
# 17 Y TA@TS; fF T 7 gard af
W ffgr § 1 g aga & AT
T R gw A frgd awg § T9F FT A=Y-
sr At fFg & aR AT q9T #T
T fFar a1, 3fFT et fec oo @)
AT el fF ewaT @ THE WX
Y fi5r & o FT swdr st
T[T TR §, Fitw e T F o
Fwz T FEw gk A fIaT
SR S fam o ot 0w Fefnfae
encifer  (deficit financing )
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T T L A TWET T | & A
wtqwe 37 g, Sad fefefae awe
1 wfga @Y § SfFs g S g
Ex & g & 93 94 5 ¥ AR FR
Framd AN sewrd fF Sw
av yafes qd® & dvear Tif@

TOF M EY "qIq gAY ST @I
JFUSEAT F &9 THAIT AT § I
FIHIT  INFY aga & qrodw Ay
Fxg ey gE § ady sl st e R
FHIR TRT AGITIAT S0 GHIT ARTCHAT
F Ffasrr § ST I ag OO SfUFIX
e § AR I qAT F @ A AR
qifewrdz dx sgrafoal § o= &
IqGT AT §, A F4T 70 & R I
-gq F1% fagiy eqage fFar o )
& gawa § 5 ag €2 0w ow
B AT Bred Y YR G IEA
X gafed ug Ifag @ s § fo
ARl F TET AR IJTH ATHIAY
¢ A S A TfEd

Fft T g A WY A A
T o ¥gt T gAR war w4 7 e@rfo
FEwedd ariRArNged @
Y ars frar o 6 gl arfesd
fer &Y qrfedt € s sra anfwr gardy
qifedy & oY g7 59 9T &) o A
& fv ghrar § onfra wow <ad & o
FE T A Ao § Iy TARET AT
arfE, 3% wfed gfwur & wfwr saw
XFEY W oawar g, AR s ghAar
fegem Y 37w 3@ ) & 5 ag gany
qfes w1 G R % et 99T € fw
&9 I 9] arEal ®Y IR F FHAG
wETY & FAEr fggem § qEq
R wfw sA @R & g mfer
‘fvr  (pact) *m 1 =fry

9 MARCH 1953

General Discussion 1620

X afs gfar & wmfe s
Y T, AR xEd fo aue 9 gaey
T AT FIA W wfaw w7
w1fgd |

¥ A% gfw 9% &9 §, safed
FT i oY § oy F oY ey
§ garfeer ST amw a1 & st 9@ do
Qg § 9% qarfeow wwwar § @R
ITW AR AT FT oA feoTr SEar
g | fradt W o @ 2w & w7
7 % s9=dw (assemblies) &,
e ot gre 7 s § e fafred
A A 757w g O 9qq 3P @ AT
fax foar & & 97 aF I Iaay
FUW @I §, I AT qAF AT IAHY
72 afgFR  waw fqur s 5 o
T OF qAGT IT* fHq qa9e 9w FC
€, aY fex 96 Ia% a9 F<q § avar
fegrg awqar wfem 7 &, Ak
T 7 & fF AR aRaR g
¥ foq ¥ & o9 AW AF § fewna
I&TAY qEdt § AT @Sl o wrr A
& Qar yarg g Arfed i 91 A7 g1
a1 & foq g7 oa® 1w A #Y fawma
T 9T a8, FIAF oF av |7 qurEr
grar & A gek fasrard o feaidw
AF AT IR AFW 7 faara
gt & 1

e #r gl wifedt §,
I § TF qTH a7 g A8 & fF seed
T 7, dfvr g e § R
%= (sugar factory) #dw
%% (match factory), X ¥
st (glass factory) a7z a4t 5§
g ¥ wgar g fv waddz gq AT sant
?,wifs 37 & I @l ¥ A@rTd
M Faw = (E IFC A T



1631 General Budget—

[ifeq o THo ATRT ]

. gfedT & qX § & wgAT Argav
g R ag W am g IR ¥ faegw
99 9w ¥ gfaws w7 g sy
w4 A Iq, |, qUE, w@veaT
Fqar $ER FT AATE G ALY AT
arfed, fFw so% a1 o ¥ ag 98
agm f§ fs gv ooy famia & @

* e gY, Wit @ 9 fed aiw Arwan
g a8 IaF yg Tvor fF IF
Iq Ty w1 fagwd A FT FFE
¥, faege warmfas § T gF et
AT wym FJT wifgd, dfew s
¥ar wrar § 5 9@ & @m
& cefafiedsw (administration)
# Faar 7di four st s qafeq ag
FRN AT @R g v @
T@ A ™ qfedr & ws@ & foq
o7 T §, & W@ e & fod
maiAe #Y faeiT s Al &,
¥frw Iawr wiw IET AT ATlER
frgay fod # e &7 9@ &
g § i ¥ AW W e w9
# v ganr § fowr 9w e ¥ A
qreF Wt g T F W g f 9w
w1 & fof Ay =i s sw R §
fas ¥ &1, a1 I A FI AWT
wrar wifgd 1 ug faw que A &
fawra Al &, afer ug 07 0w
L EF I ‘A’ € A fawrT § 6k
g9 T@ T AT FET =Aifgd | FAmw A
dro wo s ( pension and
dearness allowance ) & &
ggi aAd, ¥4 Ig© FuA {9,
@i &, T wE wq &
NAGF WA IS E A TR [oEAT
§ ok ¥ & qowd § sk sty
gy Afaa Afc atdr ™ A wg §
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#yw oo & fod & Aff ww @
g afrw gadr mé @’ Rzw & faq o
#Z W § 5 it g ¥ woifaw ¢ I
ardq =7 forer A arfedt awdt w4t fr
7% Igm Ay agt @ fRd aa Afee
974 7 strafaat # vw faar
AT gt & g Arzfwal w1 fpdt & faer
g ¥ fawe fgur ur 978 wgew
FT four, wafed ¥ e &1 A @i
AT Frfgd oz ot g9 a i & 94 e
¥ WgeW @A T4 §, AR WIEAC
qg=TAr Tifgd RN IIKT IIH IHT
&% et s =ifgd

TAF AT AT HNT W AT A¥
# FAITAT FY FTAYTE FATAT HIGT &
»fFq g8 N FHUE T9 & faefes
# ot agg & daww (leakages)
g 97 AFFAT FT N s AWT agq
qrawF § | Ware § ¥Ew e
aFliar 1@ TAM AT A8 QAT
¥ 7@ § 97 & 7 aF@ngse 3Ly
QF F ®OT A5 HA T AW+ & fymmar
¥ oF org oE g wuT fawey
wifgd 1« ¥iex ag 7 faur w@r )
o g ¥ ¥ AR sy § forw Ay
TF o 9 gATT TIw AT SIfed
b foi fra garcarir @A T wT
£ ST QT & |

™ ¥ FeEn, YA AEw, 1w
& oF qrEy 0 AN faw FACE )

Mr. Chairman: I shall ask the hon.
Member to finish his speech now. 1}
shall allow him two minutes more.

dfer #o qAo wewia: 9F I
& 7= (thank you very much)’
¥q H FIRA I FS FgAT T !
FTaT & fasfad & aga amy e
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wt & ofc s oF & AT w4 Al
g fr forat gl qofew & @&

s7wie (corrupted) & 1 dfw &
ur el am o wger  SRAT g )

Frgr & fasier wwg 4 § 0
afew o Foogs 71 e adl A §
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Shri M. D. Ramasami (Arruppukkot-
tai). Barring # cursory reference in the
Budget of the Finance Minister and.
also the President’s address, to the:
existence of scarcity conditions in.
several parts of the country, there is
no evidence to show that the actual
famine or scarcity conditions that exist
in severa] parts of the country have:
been taken notice of by the Government..
It is a pity that this matter has been
passed over, and has not received the
serious consideration that if deserves.
Knowing as we do that the States are-
financially very weak, the Central Go-
vernment should have cqgme forwaid to
give some substantial help to them so
as to enable them to meet the situation
arising out of the existence of famine
conditions. The southern -listricts of
Madura, Ramnad and Tinnevelly are
the worst affected, so far as the exis-
tence of famine conditions is concerned.
Crop conditions are very vad in my
constituency of Arruppukkottai, wviz.
in Arruppukkottai .and Mudukulatbur-
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taluks of Ramnad district and in parts
-of Tinnevelly district particularly Koil-
rpatti taluk. After a tour of these areas
the Minister of Local Administration
of Madras State described the situa-
tion as “a second Rayalaseema”. When
I went to my constituency, I toured
about 350 to 400 villages, and made a
- detailed report to the Government of
Madras, as also to the Collectors of
Ramnade. and Tinnevelly unout the
- conditions obtaining in these places.

The crops have withered. Drinking
water wells have dried up, and tanks
have not received any supply of water
at all during the year. Cattle and men

. are suffering for want of water. The
agricultural population and the ryots
-are starving, and there are acute famine
conditions in these parts. The local
M.L.A’'s and also the leaders of the
Congress Party toured these parts, and
made reports to the Government, ex-
pressing their grave concern over the
= situation in these three taluks. But no
action has so far been taken. If at least
some urgent works are started in these
parts, providing work to the peasants,
something could be said to have been
done by way of amelioration. I am
: afraid the gravity of the- situation bas
not been fully realised, and unless pro-
vision is made by the provincial Gov-
. ernment aided by the Cendre to give
relief to the ryots, the proestige of the
Government would go dowm. and there
"is bound to arise dissastisfaction
: amongst the people of these areas
. against the Government. The Central
~Government would have done well to
- provide some substantial help to the
:State to combat the situation.

The condition of the handloom
- weavers in these parts is likewise very
- serious. They are at present dependent
upon the gruel centres opened in their
: areas, in urban localities; but so far as
rural areas are concerned, nn such
¢provision has been extended to them,
in spite of their repeated and pathe-
tic requests to the Government. 1 do
not know why this anomaly should
v exist.

So far as the handloom industry is
-concerned, the provision of gruel cen-
tres is not going te solve the problem;
-a long term policy is needed in this
econncction. The apparent help to tide
over the present situation of the hand-
loom industry by the reservation of
40 per cent. of dhoti and saree manu-
facture for the handloom industry is
+on'y an eye-wash. The representative
~t the Mills. the other day, admitted
that the reservation in fact nelped the
-mill industry, to liguidate its lorg-
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standing stocks overnight. But it has
not at the same time helped the hand-
loom weavers at all. In spite of all
that, that hon. Member had his own
fears to shed for the unjust action
taken by the Government. and plead-
&d for revocation of that policy. It is
‘pitiable that he could not have spcken
otherwise.

Shri B, 8. Murthy (Eluru): It is not
even a hand to mouth industry!

Shri M. D. Ramasami: The :eal solu-
tion would however come with the re-
servation, of the entire realm of
dhoties and sarees for the handloom in-
dustry. It was the realm of the hand-
loom industry for thousands of years,
but the encroachment of the mill in-
dustry has brought down the hand-
loom industry to its present pitiable
condition. Dhoties and coloured sarees
over a width of 36 inches sould be
reserved for the handloom industry.
Only then will a solution for the prcb-
lems of the handloom industry be
found. The reason why the nandloom
industry is not able to compete with
the mill industry is this, The weaving
mills have got their own spinning units
and they take the yarn from the
spinning  units without allowing any
margin of profit to the intermediaries
which the handloom industry has to
pay. Besides that the weaving mills
have got their own dyeing umits
and units for sizing, warping and so
on. Unlike the handloom weavers,
the mill industry is not put to the
necessity of allowing" a margin of
profit to all: these units. The hand-
loom weaver has to start with yarn
for which he has paid 50 ver cent.
more price than what the mill industry
has paid. The handloom weavers can-
not weave even one-fourth of what the
mills can weave within a given time.
With all these handicaps, "the hand-
loom industry is obviously unable to
compete with the mill weaving in-
dustry, and the weaving mills are thus
in a position to destroy the handloom
industry.  Unless the Government
appreciate the magnitude of this crisis
and come to their rescue, ten million
people of this country, depending on
this handloom industry will be heading
towards annihilation.

The proposal to levy a cess on mill
cloth is another eye-wash. The attempt
to levy a cess is more in the interests
of khadi than in the interests of the
handloom industry. Khadi is already
receiving support and subsidy from the
Government spite of the fact that it
is -admitted on all hands that khadi
is economically a failure.
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The Minister of Revenue aad Ex-
penditure (Shri Tyagi) Because Khadi
goeg to more and more remote areas,
and the spinners are poor women in
villages.

Shri M. D. Ramasami: Sorry, the hon.
Minister is mistaken, it is not so, It
is only people supporting the Congress
who do it.

I would like to draw the attention of
the Government to an attempt by the
U.P. Government to start co-operative
societies to meet the demands of about
a million people in that State, depend-
ing on handloom industry. Forming
co-operative societies for handloom
weavers, subsidising and flnancing the
handloom industry, besides finding
markets inside the country and outside
for the handloom products, as is
undertaken by the U.P. Goverament,
coupled with the reservation that I
have suggested, namely, reserving for
the handloom industry dhoties and
sarees over a width of 36 inches, will
alone help the nandloom industry and
solve its problems.

Mr. Chairman: Mr. Rachiah.

Shri B. S. Murthy; Sir, the Praja
Socialist Members have not ieen given
even one chance.

_Mr. Chairman: I am trying to call
them and they will get their chance
in their due turn.

Shri N. Rachiah (Mysore—Reserv-
ed—och. Casiwes): 3ir, 1 thank you
very much for giving me this opportu-
nity to participate in the discussion
on the Budget. . Thig is the first time
that I speak in this House and so I
am very grateful to you,

I rise to congratulate the Finance
Minister because he has presented the
best possible Budget under the cir-
cumstances, in our poor country. This
Budget has been received in different
parts of the country with apprecia-
tion. This Budget has not pruvided

for any further burdeng of taxation on )

the poor common man of India. An-
other important observation that I
have to make is this. In our country,
our Budget depends to a large extent
upon agriculture which is the raost
important industry. This industry is
not at all developed in our country
because there is no scientific method
in our cultivation. Our Budget, so
to say. depends on the uncertainty of
rain because our agriculture itself
depends on the uncertainty of rain.

In our country agriculture is a very
important industry and the land pro-
lem ig the most important problem.
Mostly we find absentee landlordism
here. This should go in the best
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interests of the country and the tiller
of the soil should get the land. Then,
I would like to state that India is
not America—with regard to prohibi-
tion, Mr. Raghuramairh, an hon.
Member of. this House said during
the discussions on the Estate Duty
Bill that prohibition should be scrap--
ped. I vehemently oppose such &an.
opinion because 36 croregs of our
people are very poor and a major-
portion of the population is poor on
account of this drinking habit. ‘Today,
liguor and other intoxicating drinks.
have really ruined the economic posi--
tioh of the common man in our conn-
try. I have to congratulate the
Madrag. Government and the Bombay
Government because in spite of so.
much loss of revenue, they have in-
troduced prohibition and succeeded.
I have also to thank the Mysore Gov-:
ernment because they have intro-
duced prohibition in a large part of
the State. I must say that the pzople
of those parts of the State where pro--
hibition hag been introduced are more
prosperous and the poor man is find-
ing his heaven there. I hope the
Government will introduce prohibi-
tion in -other parts of the country
also, particularly in that State.

If Hinduism is to survive, the cow
slaughter must be prohibited. I come
from a State where there is already
a ban on cow slaughter., A bap on.
cow slaughter will not only help to
protect the cows and cattle gencraily,.
but it will help. the consolidation of
Hinduism and also of the country.
Untouchability ig there because of
this cow slaughter, particdularly in
the rural areas. I most sincerely
submit to this august House that the
Harijans are even today dcnied their-
fundamental rights and also access.
to places of public resort, hotels,.
temples and other things. In the-
Mysore State, because of this ban on-
cow slaughter, though there was.
intense untouchability, people are now
feeling happy and 50 per cent. of un-.
touchability has disappeared. I am
sure there will be complete removal
of untouchability. Our Government.
is complacent by passing a provision
in the Constitution, and they feel that.
untouchability has been removed, I
do not think so. They must take:
steps to enforce the law. Particularly
the Central Government should instruct.
the State Governments, and the police-
authoritles -~ to take immediate and-
vigilant action with regard to the:
observance of untouchability.

Generally our Home Minister and’
our Prime Minister always speak of
efficiency and qualifications in the
services. I am of the opinion that
more than efficiency and qualifications,
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-B.A., M.A,, etc. there should be honesty

and sincerity among the officers in
_giving effect to the laws. . They must
have a sympathetic attitude towards
the poor men whom we represent in
thig Parliament.

5 P.M.

I am very sorry to note that the
“Central. Government is not following
-one uniform principle or policy with
‘regard to Harijan uplift, because 1
know there are some omissions in
-one State while there are some com-
missions in another State. So to bring
about the consolidation and uplift of
‘these Harijang who form about six
croreg of people-—one-sixth of the
population of the country—I request
Gouvernment to take immediate steps
and also to set up a separate Ministry
“to see that these Harijans are looked
after well both in the Centre and
.States.

An Hom, Member: They will not.

Shri N. Rachiah: Another important
‘¢hing is this, We have got -ppolitical
freedom. Our people, that is, poor
people, have got political freedom, but
they have not got social freedum. To
achieve social freedom, I am of the
-opinion that the Hindu Code Bill should
be passed without further dclay, be-
cause it aims at the consolidation of
Hinduism and also removes all defects
in our economic and sqcial structure.
‘It is of the foremost importance that
attention should be givea to this and I
“hope that the hon. Members of this
House will certainly pass that Bill
without any hesitation or disagrce-
ment in the best interests of the
.country in which we live today.

I come now to Mysore State. Mysore
“State is known for its efficient and
&lso good administration—in all walks
of administration. You know that
Mysore State though a Part B State,
now enjoys the status of Part A
“State. Article 371 does not now
apply to Mysore State.

Mysore State has undertaken so
-many projects, particularly with regard
to irrigatior development schemes.
“They have taken up now &5 major
schemeg pertain‘ng t~ irrigation deve-
lopment. Of them, the very import-
znt projects arc ‘he Badra project, the
Nugu project and the Tunga project.
"The Nugu project s in my const-
tuency and about 75 to 80 per cent. of
the work has been completed and very
‘soon. that Ig within six months or one
-year, it will be completed. With re-
gard to the other two projects, Badra
:and Tunga projects, the estimates ‘are
too high for the State. The Central
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Government has not given proper
attention with regard to these pro-
jects. The Badra and Tunga projects

are meant to relieve the distress which

is there in more than half of the State
The Mysore Government has rccom-

mended many schemes with vegard

1o relief to be given to the distressed

areas. The Ramamurthi Committee

hag already toured those parts of the
State and it has also recommended, 1

learn, for grant of financial assistance.

1 hope with regard to these famine-

stricken . areis, the Central Govern-

ment which has given some assis-

tance—which is meagre—will give

more and liberal consideration in
giving financial assistance and in re-

cording sanction lo the other projects

in the best interest of our State.

Another thing is that after the inte-
gration of Railways, Central excise
and income-tax, the interests of the
officers and officials of Mysore State
have not properly been looked after. I
very much regret to say that in the
Railway Department many Harijan
officials have been reverted without
giving any reason or notice whatso-
ever. The officers are not really honest
in their intention with regard to
Harijans.

With regard to the IA and IP ser-
vices, Mysore State officers are not
given the same privileges and treated
on a par with the other officers of
other varts of India who are. in the
same IA and IP services. Now after
the introduction of viva voce examina-
tion for IAS and IPS, our Iiarijan
officers particularly in Mysore State,
have not been given proper representa-
tion, though they are really tonest,
efficient and also very popular in the
State. Unless Government gives
direct representation to Harijan offi-
cers in recruitment, I am very pessi-
mistic that the Harijans in the country
may nat get proper representation in
the services, though there is good
intention on the part of Government
to uplift them. It is some officers and
some Committees who are apvoointed
by the State and Central Governments
who do not give preorer attention to
this matter. Article 335 of the Consti-
tution provides that the Central and
State Governments should give special
attention with regard to the repre-
sentation of the Harijan officers in the
administration. But I am sorry .to
note that such careful attention has
not begen given to this matter so far.
1 hope at least in future adequate
consideration will be given to these
and other grievances.
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I come now to another very im-
portant matter. In Mysore State we
produce 60 per cent. of the silk in
the country., There are also the
coffee, tea and sugar industries. Now
the coffee, tea and silk industries are
facing a crisis¢ It has been mentioned
in the papers and ] have also received
represeatations from many people to
the effect that these industries have
not Leen given prover encouragement.
There is a tendency on the part of
the Governmeni to nominate more and
more officials instead of non-officials
who have been working on the Coffee
and Tea Boards. I hope that in these
days of democracy proper representa-
tion will be 'given to the non-officials.
I also hope that these industries will
be given proper attention, encourage-
ment and protection in the best inter-
ests; of the country.

Coming to the leather industry, I
must say that it is a very important
industry, I have also seen in the
Planning Commission’s Report that
this industry is facing a crisis and
the State Governments should give
proper attention to this. There must
also be co-operative societies started
with regard to this industry, I am
sorry to bring to your notice that
the State Governments while granting
loans to other industries, are not
giving loans or propar encourages
ment by way of financial help to the
leather industry—so far as I under-
stand, in Mpysore State. So much
other financial and other help is given
to industries, but the industry with
which the Harijans are concerned is
not at all taken into consideration.
1 hope that sufficient consideration
will be given at least hereafter,

Coming to other important things,
Mysore State has advanced and it has
made good nrogress with regard to
Harijans. They have taken up a
housin® scheme and every year 20
lakhs of rupees are spent on house
construction, With regard to educa-
tion up to the University standard,
Harijang are given free education in
Mvsore State. but this is not done in
some other States.

An Hon. _’Member: Not in Madras.

Shri N. Rachiah: I hope there will
be a uniform policy pursued with
regard to education. In our demo-
cracy, compulsory education is very
important and it must be introduced
as far as  possible to educate the
masses because after the general elec-
tions, we have been seeing a tremendous
awakening among the rural popula-
tion. Education is very important for
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a successful democracy in our country,
bteaciause our democracy is in an infant
state

Shri Nanadas (Ongole—Reserved—
Sch. Castes): What about lands to
Harijans

Shri N, Rachiah: With regard to
lands, my hon. friend does not know
that in Mysore State, more than in
any other State, they are given more
lands and more concessions. My
friend is referring to the Congress
Party. I want to say that it ig only
the Congress Party and Congress
Government that can deliver the
goods to the Harijans. I challenge the
hon. Member: is there any Party or
any Member who would dare to say
that thecy have not done anything to
the Harijaus? It is only the Congress
Party that has done so much to the

Harijans. (Intemruptions). I know
a2 18 no other Party in the country
which hag done anything to the

Harijan community. But for the
birth of Gandhiji in this country, we
would not have got freedom and
thought of the remova! of untouch-
ability. On account of Congress and
Gandhiji, we have been doubly bene-

. fited because they have removed un-
touchabilily by a stroke and it is
going to do more for the amelioration
of Harijans in other respects also. I
hope steps will be taken to root out
untouchability completely as early as
possible as it is a black mark on
Indian Society.

Shri Morarka (Ganganagar-Jhun-
jhunu): Since this is the first Budget
* after our Five Year Plan came out in
its final shape and with its full impli-
cations, this Budget is bound to
different from our usual Budgets
inasmuch as it is, through this Budget
and ones which are going to follow
that we are going to pilot the finances
of our Five Year Plan. Therefore it
is but natural that this Budget should
be examined only against that back-
ground and in the context of the Five
Year Plan and not in isolation,

One of the chief features of the
Budget to which I wish to draw the
attention of the House 1is, deficit
financing. I think . that is a most
important thing in the Budget which
deserveg serious consideration at the
hands of this House. Deficit financing
is not a new to thig country. It has
been resorted to in the past several
times but in the past, it has always
been resorted to for the purpose of
financing wars and it has always been
associated with inflation and higher
cost of living. That is the reason why
the attitude of the public towardg this
mechanism of financing has become
sceptic and people f nervous when
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it is talked about. Therefore, they
criticise it to an extent more than
necessary,

Deflcit financing becomes mecessary
when any country plang its econopic
development on a scale which involves
a larger volume of expenditure than
what ig available to the country by
taxation or by borrowing or by in-
ternal saving or foreign aid. This
technique of deficit financing in the
past has been associated with a deficit
economic policy. Some countries have
followed it with restraint and pru-
dence and have been successful in
reviving their business activities and
have come out of depression. Other
countries have followed it so recklessly
that in no time they landed themselves
in economic trouble. Deficit financ-
ing in itself is neither gond nor bad. It
all depends upon the circumstances
in which it is followed, the extent to
which it is followed and the economic
policy which is associated with it to
counteract its adverse effects.

If we examine our Five Year Plan
we see that the Plan envisages deficit
financing, in no uncertain terms, to the
extent of Rs. 290 crores, That, in my °
humble opinion, is a very - modest
estimate, though, I am afraid, that
the actual extent of deficit financing
18 going to be much more than Rs. 200
crores. Ag the House knows, Rs. 365
crores are still remaining uncovered
in our Plan. The Planners have said
that this amount of Rs. 365 crores,
they would cover firsily by additional
taxation in the country; secondly by-
increased borrowing and thirdly by
foreign aid. Talking about additional
taxation, though we can lnok forward
with a certain amount of interest to
the recommendations of the Taxation
Enquiry Committee which has now

set up, yet, looking to the pre-
sent situation, I say with some confi-
dence that we may not get inuch
more revenue from this source of
taxation. Though the Centre in re-
cent years has not impnsed any addi-
tional taxation—and indeed it has
given some relief—the States, on the
other hand. have gones on increasing
their taxation in many ways with the
result that the tax burden on the
individual today is much heavier
than ever before,

About internal borrowing, you
know, in the recent vears, the borrow-

ing programme of the Government
has hardly met with any success.
Since 1947-48 the totai Government

loans have decreased frorm Rs, 1517
croreg to Rs. 1403 crores and that is
oing to be further reduced in the
sudxet year by 15 crore rupees. That
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is, of course, assuming that the Fin-
ance Minister would be able raise
Rs. 100 croras by borrowing, which
he has promised to raise as per the
Budget.

An ,i-lon. Member: By printing.

Shri C. D. Pande (Naini Tal Distt.
cum Almora Distt.—South West cum
Bareilly Distt.—North): Why not by
primting?

Shri Morarka: As regards foreign
aid, with the republican victory in the
United States 6f Americs, it has
become very difficult for any country.
which wishes to plan its economic
development on a peace-time basis
to expect any aid from that country.
Their recent slogan of ‘more trade
but no aid’ has only confirmed such:
an apprehension. This = meang that
the actual extent of our deficit
financing is going to be somewhere
between Rs. 290 and Rs. 655 crores
cdepending, of course, nn our capacity
tu raise money internally and ability
to borrow externally. And. in view
of this, it is very important to clearly
understand the economic policy which
we are going to associate with this
mechanism of deficit inancing so that
the adverse effects of this method of

- financing may be counteracted.

The Finance Minister, in his Budget
speech, has told us that there would
be an over-all Budget deficit of
Rs. 140 crores on the Capital account.
Of thig Rs. 140 crores, the Finange
Minister proposes to make up Rs. 30
crores by depleting our cash balances
from Rs. 80 crores to Rs. 30 crores;
the remaining Rs. 110 croreg the
Finance Minister proposes to raise by
additional borrowing. The Finance
Minister does not state the exact
1nethod or manner of this additional
borrowing; rather he leaves it to be
decided later on at the proper time
when the occasion arises.

Shri C. D. Pande: That is what he
says; what have you to say about it?

Shri Morarka: If you examine the
present economic situation of this
country, yod see that this is the ideal
time for anything like deficit financ-
ing. The House knows that at the
moment the private sector ig passing
through some sort of recession. The
stocks in some of our industries
are accumulating; some industries are
closing down: there ig unemployment;
there is a fall in the price level, at
least in the wholesale price-level.
Therefore, any additional money in-
Jected into this fleld or into this pri-
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vate sector would do not harm; on the
other hand, it would do good. I say
it would do good because it would
increase the employment by opening
industries which are now closed down
as they are starving for finance and
for some capital help.

Most of the hon, Members who have
criticised this Budget have done so
on the ground that this Budget is
going to resort to deficit Ananciag an;i
that immediately you resort to deficit
financing, there is going to be inflation,
and, immediately, it is 2oing to disturb
the economy of this country. I beg
your leave to examine the criticism
in some detail as I prcpose t» show
‘that their criticism, at least under
‘the present conditions, is simply base-
less and unfounded. The first assump-
tion .that they have made 1is that
‘Government is going to raise the total
amount of Rs. 110 crores by resorting
to deficit financing, that is by printing
more money. Here, today, when
even the Finance Minister could not
predict how much of ihis amount he
is going to raise by deficit financing
and how much by further borrowing
from the public, it is very difficult for
any hon. Member in this House to
say that the entire Rs. 110 crores is
going to be raised by deficit financing
Now. suppose for the sake of argu-
ment that we raise Rs! 50 or Rs. 60
crores by borrowing from the public,
then the need for resorting to deflcit
financing would be reduced to that
extent. In other words, we would
have deficit financing only to the
extent of Rs. 60 crores or Rs. 59
crores. Therefore, it is all the more
necessary for those hon. Members
who feel that deficit flnancing is a
dangerous weapon and that it should
not be used, to see that the borrowing
programme of the Government is
rendered more and more successful,

It is true that the whole of the
Russian Plan was financed by internal
saving and it is also our desire to in-
crease our internal saving so that the
need of resorting to deficit inancing or
Toreign borrowing may be less. There
is. however, a difference in our method
and the method which was adopted
i Russia. We cannot compel the
‘people to sacrifice their consumption
standards; we cannot ~ompel them to
save beyond a certain limit; we have
only to rely on their voluntary co-
operation and we can only persuade
them to do these things. If the hon.
Members used their good offices and
if they could persuade veople to save
and to harness them for the purposes
of our Five Year olan. to that extent
the need for defieit fAnancing would
be automatically less.
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The second assumption which the
critics make is that the whole of this
Rs. 110 crores, immediately it is
spent, would go into the hands of
such people who would have no capa-
city or have no desire to save at all,
and all the Rs. 110 crores would be
immediately utilised for the purpose
of purchasing consumption goods.
Here, while it is very difficult to say
how much of this Rs. 110 crores
would filter into the hands of the
needy and how much would go into
the hands of well-to-do people, still it
can be easily imagined that it is bound
to go in some proportion to people
who cannot save at all, but by the
same token some of it will certainly
be going in the hands of such people
as can save and as have the ability
to save. Pcople who have high
liquidity preference are generally the
people who would reduce the standard
of consumption only for the purpose
of increasing their saving If we
save, then to that extent the impact
of the increased currency in circulation
would be reduced on the demand
for consumption goods, and to that
extent the price of consumption goods
would be kept in check automatically
without any effort on anybody’s part.

The third assumption which unfor-
tunately is a very wrong one ig that
throughout this whole period of defi-
cit financing, production and supply
of consumption goods would remain
constant. If the increased quantity
of money in circulation is accomipanied
‘by increased supply, then the price
level remains undisturbed, but if only
the quantity of money in circulation
rises while the quantity of supply of
the goods remaing constant, then the
price rises. I do not know on what
basis hon. Members have assumed
that the quantity of the supply of
consumption goods would remain
constant. Some of our big schemes
are already producing results, and
others are reaching a point of
maturity. Within the next ' year or
two, before we inject more money into
circulation, these schemes would have
matured and they would start pro-
ducing foodgrains and other needs.
In respect of other consumer goods
like cloth etc. we have already
started producing more and their
effect on prices is evident. The
success of deflcit flnancing depends
upon the productivity of the projects
to which this method should be mar-
rfed. But apart from all these things,
even supposing the necessity does
arise, the Government has many
other weapons for curbing inflationary
tendencies. The Government can
always control inflation by, first of oll,
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controlling the volume of profit and
investment in the private sector.
Secondly, with the help of the regula-
tion of foreign trade, it can always
increase and decrease the supply of
the quantity of goods and the supply
of money in the market. Thirdly,
and lastly, they can exercise physical
and strategic controls. While talking
about physical control, if we want our
policy of deficit financing to be a full
success, then our aim should be to
mend rather than to end these physical
controls, at least so far as the prime
necessities of life are concerned.

It is really a great pity that our
planning period should be accom-
panied by floods, famines, cyclones,
and other natural calamities, to meet
‘which our exchequer has to spend a
lot of money. The refugee problem
is another big and serious drain on
our resources. But more than all
this is our defence expenditure. The
time in which our planning is taking
place is one of uncertain internatior al
situation. It is this uncertainty
coupled with fear that compels us to
keep huge armies even at exhorbitant
cost. While the necessity of guarding
our national frontiers and the im-
portance of our national security
cannot be under-estimated,
same time the fair question is whe-
ther a country like ours can really
afford such huge armies at such a
high cost, and at the same time
aspire to implement such a gigantic
Plan? It is a tragedy of our times
that our nation which is consistently
neutral, persistently peaceful and
insistently secular should be called
upon to spend a sum no lesg than
Rs. 200 crores every year on a venture
essentially  non-productive—tlefence.
Any economy that we can effect in
this respect would reduce our neces-
sity to resort to deficit #inancing, I
am not an expert Lo suggesi how but
it is not possible to accept that no
economy in this defence expenditure
is possible, and while I cannot sug-
gest the ways and means, I do request
that Government must seriously con-
sider this question of reducing defence
expenditure. I say so, because if
defence of peace is to be built, end if
it is to be built for all times to come,
then it should be built, not by the
army, not by increased expenditure
on armaments, but it should be built
in the minds of people, and it can be
built in the minds of people only by
curing the ailments of poverty and
illiteracy. It is said that in the
battlefleld it is not the gun that fights;
it is the hand; not even the hand, but
it is the heart that fights.
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Shri Khardekar (Kolhapur cum
Satara): Today considerable heat has
been generated in the House and if
the temperature outside is about 12°
zbove normal, 1t is considerably more
so Jn the House. 1 will try my best,
therefore, to bring down the tempera-
ture,

I must say that I wa. thoroughly
disappointed with the Budget. I
expected a gond deal of the romantic
eicment in this year’s Budget at least,
but there aas been more of the head
than of the heart. The economist
has got the' better of the humanist.
To give one or two examples, already
the aids to beauty were taxed. They
have now been taxed more. Even
when mankind moved about in the
jungles without the loin cloth, they
took care to decorate themselves.
Decoration precedes even dress. Now,
philosophers have been telling us that
beauty is only skin-deep, but I am
here to prove—and in the light of
experience, you Sir, also know—that
beauty is not skin-deep; it is merely
powder-deep. and to levy an additional
tax on face powder and other aids to
beauty is certainly to tax beauty, and
that, if I may say. is a way of showing
that we are ga little uncivilised. To
quote a prominent thinker, Abercrom-
bie, ‘“aesthetic culture is the true
measure of civilisation.”

An Hon. Meémber: The duty is also
skin-deep.

Shri Khardekar: Perhaps the Fin-
ance Minister may say that by taxing
aids to beauty we are taxing only the
rich. That is fantastic nonsense. I
do submit that all the romance of the
poor people has been interfered with.
I hope that you know that pan is a
direct means to romance, and betel
nut is a direct means to pan, and by
raising the duty further on betel nut,
romance from the poor has been
taken away. Then, one might be led
to think that the middle classes have
been benefited.  Whatever relief has
been given through the income-tax
office has been withdrawn through the
post office.

A lot has been raid about deficit
financing  People have spoken almost
ad nauseam about it. will raise
only one doubt. Deficit financing in
other countries has been resorted to
mainly to meet a depression or to
mitigate the evil of unemployment.
Here the Finance Minister hag been
bold enough to resort to deficit financ-
ing as a means of development. If
our development plans were to worlk
strictly according to schedule, it is
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quite possible that everything would
have been all right, but because our
plans are based on so many wrong
assumptions, I am quite sure that our
Plan will not work up to schedule. In
the speech of the Finance Minister, we
have an admission, artistically and
beautifully concealed, that there is
something wrong and we are not going
as we should. In plain language, if
1 were to paraphrase what he has
said, he has said that all the States
had agreed to behave, but certainly
some States have misbehaved. Now,
I would like the Finance Minister to
lel us know what positive steps are
being taken to kring these truants to
book. I am really ignorant of eco-
nomics. fortunately, and, therefore, 1
will not lose myself in the labyrinth
and jugglery of figures. But I know
this as a human being that all sciences,
including social sciences, particularly
economics aim at making man .more
progressive and making man more
happy. Now in a Budget that leaves
education starved and health neglect-
ed. I think there is no possibility of
cither progress or happiness.

I would like to refer here to a speech
once made by our Prime Minister.
You know, besides being many things
our Prime Minister is a master of
phrase, and in one very glorious sen-
tence he described Government ag a
sort of house-keeping. Now in this
governmental house-keeping naturally
the Finance Minister is the housewife.
The Deputy-Speaker has very often
told us and rightly that though as a
nation we have several defects, there
is something to be said about our
family system. Now, in our family,
the elderly lady, the mother, or nor-
mally the grandmother, loves all the
children equally, but bestows the
greatest care on those who need it the
most. But this Deshmukh mother
has been the very opposite of the
grandmother, has been the very
opposite of the natural mother. And
here with this introduction I come to
the most important question as far
as this country is concerned, the ques-
tion of the backward classes and how
they have been treated.

A friend of mine over there was
very eloqueni{ in his praise of the
Government policy. Now this is not
the time to go into details and all
particulars. I hope, if given a chance,
to discuss the grievances of the back-
ward classes at the time of the Fin-
ance Bill. I say, if given a chance.
because in my case it is a very big
‘if'. That is what I can say from
experience. Now, I want to discuss
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briefly the policy, the approach
and the method of the Govern-
ment in dealing with the backward
classes in general and the Scheduled
Castes in particular. If I were to
use a metaphor, I would say the
efforts of the Government in this
direction are like the efforts of an
inexperienced doctor, who with all
the kindness in the world goes or. rub-
bing ointment to the body of his
patient when that body is suffering
from blood -poisoning. Now what is
important is not where we are going
or what we are doing. Progress, as
Tolstoy said, lies in going in the right
direction. I know that the Govern-
ment has the best of intentions in
the world. Government means well.
But here I am reminded of a sentence
I read the other day in the latest
issue of the Reader's Digest and that
sentence reads thus:

“If you mean well, but if you
don’t do well, you are just a fool.”

Is the problem so very difficult?
Those who have eyes must be able
to see and hearts to feel must be able
to feel. The crux of the whole pro-
blem of the backward classes is the
problem of voverty. Now, in order
to understand the implications, the
full implications of this problem, it is
very necessary once and for all to
know the positive views on this point,
of Gandhiji and Shaw, because I be-
lieve they summarise the whole pro-
blem very beautifully. Now, Gandhi-
il glorified the poor. He said that
the poor were his very Daridra-
narayan. Now, this is in the saintly
tradition of Saints like St. Francis of
Assessi, who wag wedded, as you
know, to poverty. The Bible also
has been telling us that the meek shall
inherit the earth. But we know from
experience that it is not the meek
that inherit the earth, but it is the
strong and the vicioug who possess
the earth. Now, Gandhiji’s approach
or view would have been most wel-
come had his followers—I do not
just stop there—and his countrymen
had something or a good deal of
Gandhiji in them. Unfortunately,
we have Gandhiji on our lips and
something else in our hearts, and
that is the whole trouble,

Look at the view of Shaw. Shaw
considered poverty as a crime. Poverty
meant to Shaw f{llness, disease,
weakness, meanness, fith and the
rest of itt And he said what we
must attack is not ignorance, sin,
suffering; we must attack poverty.
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By attacking poverty we attack al
these other things. And a brilliant
sentence of his is: “The crimes of a
robber are the virtues of a financier.”
Now if we accept this view—as I
think we as rational beings and know-
ing the problems of this country
ought to—then it is very likely we
will put an end to poverty. If we
cannot put an end to poverty at least
we will make the poor ashamed of
their wretchednesg and that will en-
able them to reform themselves. My
submission is, if we are not able to
offer a proper alternative, it is our
duty tc foster a revolution. Now the
question may be asked: the Finance
Minister may ask: How are you going
to solve the problem of poverty? It
is a huge problem. Well, I offer a
few humble suggestions.

Now we have the Upper House at
the Centre and in the States. Why
not scrape them? Then we have
these several Governorships. Why
do you want them? 1 know consti-
tutional changes may have to be in-
troduced. But my point is: why
should we be so much after the cxter-
nals and the mere show of democracy?
The essence of democracy 1ind the
basis of democracy lies in raising the
standard of the common man and
giving him dignity; the Dbasis of
democracy lies in giving oproper
education to the poor. Now, as has
been said democracy without educa-
tion is hypocracy without limitation.
So why should we go about with all
the external paraphernalia of demo-
cracy without giving democracy what
I may call the very soul of democracy.

Then, about Governorships. Now
what a luxury they are? I do not
mean to say the Governors are bad
people. Take the case of Bombay.
Mr. Bajpai. I know, would be a very
valuable additien to the Cabinet
Benches. But what is he doing in
Bombay? Just vegetating, nothing
else. Now, if 1 were to describe
Bajpai’'s work in Bombay I would say
that he is like an ineffective school-
master without his proverbial rod
trying to teach in vain nine supreme
duds. That is what he is doing.

Take the guestion of estate duty. I
found an .ominous omission of any
reference to it in the Finance Minis-
ter’s speech; but we have heard him
clarify the position. But the trouble
does not stop there. If  you scrape
those who are at the top, see that you
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feed those who are right at the bottom.
By making the overlord pay the under-
dog you will be doing something
wonderful and that is poetic justice.

There is the question of zamindari
abolitidn. We have been {alking
about’ it for long and loudly. Why
not make it a fact all over India and
see that the backward classes get
priority? Then we are having so
many river valley schemes and irri-
gation projects. Now those who are
landlords round about are going to be
immensely benefited. Can the
Government not, if it has any sense
of justice, as was claimed by my hon.
friend who was speaking eloquently,
reserve about 15 or 20 per cent. of the

adjoining land for the Scheduied
Castes? You cannot bring about
enthusiasm and cooperation of the

people by feeding them on' words and
phrases; you should feed them pro-
perly.

There is the question of prohibition.
I will say something new and some-
thing different.

Mr. Chairman: The hon.
has finished hig time,

Member

Shri Khardekar: My group, 1 am
sure, would not mind.

Some States are indulging dogmati-
cally in this moral luxury of prohibi-
tion. I wil cut my observations
short, The Prime Minister two years
ago went to Poona and talked about
priorities and values—presupposing
considerable culture there. Two
months ago the Finance Minister, in
order to show a face-saving device to
the Bombay Government, said: in
view of the famine conditions in
Maharashtra it is time for you to
revise your policy of prohibition.
One Minister not concerned with
prohibition, not the Chief Minister—
well, concerned with Forests, I do
not mean he is a jungli—he said: we
are not short of funds for famine
relief and so on, I do not know, I
am doubtful whether they are short
of funds. But they are very short
of something called the gray matter
at the top. Now, my friend Khandu-
bhai in Delhi and Morarjibhai in
Bombay have been shouting at the
top of their voice of the grand suc-
cess that prohibition has been and
their policy of prohibition has elected
them. [ do not know. I humbly
say—] am a very humble man, as
you know—the Desais of Bombay are
a peculiar people, once Jlefeated,
twice proud.
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Then, the expenditure on adminis-
tration,

Mr. Chairman: I think the hon.
Member has finished his time already
and he should not try to make new
points, So many people are anxicus
to speak.

Shri Khardekar: Then administra-
tioaa.........

Mr. Chairman: 1 will give him two
or three minutes more.

Shri Khardekar: As regards ad-
ministration, suppose all of a sudden
the Ministers themselves, half of them
really with their conscience awakened
think that so many poor Harijans and
backward class people are starving,
#nd they tender their resignalions.
Would there be a crisis or a catas-
trophe? I think there will be much
less confusion.

People have been talking about
equality and [ am told—if I am wrong
I am prepared to be corrected—that
the Prime Minister speaking at Nagpur
a few months ago said: the Scheduled
Caste people should feel ashamed of
themselves. asking for special privi-
Jeges. we believe in equality. Again,
fantastic nonsense, to talk of equality
between unequals. Let me quote
Gandhiji: you cannot talk of equality
between a giant and.a dwarf: If you
want to talk of equality between a
giant and a dwarf, raise the dwarf to
the stature of the giant. I will just
give an illustration. I was & sports-
man when a young man and sports-
manship still continues. Suppose a
race is to be run by twelve athletes.
Three of them are cripples and nine
are hale and hearty, absolutely fit,
like a fiddle. And these nine insist
that the race must be an open one,
no handicap, equality. And these
three have not been made cripple by
nature but by these remaining nine.
And they want prizes to be given to
the first two or three and so on.
Naturally, soon after they start they
reach the tape whereas these three
remain just at the starting point.

If my wor of warning—let not
my voice be the volce of Cassandra
which imples a curse—if wmy words
have no meaning and if my talk has
no value then I will have t{o agree
entirely with the view taken by the
Deputy-Speaker that this House is
not a talking shop. If it were a
talking shop then these words would
have some value.

Shri Syamnandan Sahaya (Muzaffar-
pur Central): My first impression of
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the Budget when I went through a
portion of it was that it was a civilian's
Budget and not a Statesman's Bugd-
get. It took account of the present
but gave no indication of the future.
It depended upon deficit financiag, on
foreign aid, on Pak payments or
rather Pakistan payments, and o¢n
internal loans and took no account
whatsocver of conditions of slump, of
prices pegged high but no buyer, of
unemployment growing—eyen accord-
ing to the Finance Minister—in urban
areas and, if I may say so, of accu-
mulating stocks.

Our budgetary policy increases or
decreases duties without in any way
encouraging either the manufacturer
or grower. lt restricts or encourages
imports on exigencies of the situation
without having a planned programme.
Then it increases railway fares in one
year and postal rates in another.

These are factors which have to be
tuken note of by this House, the first
elected Parliament of independent
India. not only because of itself, but
because of the fact that it has to set
an example to those who follow. And
I fear that history may have to record
and posterity may say that ours has
i)een the policy which is in biblical
erms:

Oh Lord, peace be in my time,
And after me the deluge.

A number of friends have talked
about deficit financing. 1 shall also
submit a few words in that connec-
tion. But there Is one thing which,
I think, is true of a nation as much
as of an individual. which has not
been considered to be good cconomic
pohcy. and which ig aptly described
in Sanskrit, that is, go on borrowing
T’Kd taking butter as much ags you
ike.

Shri Gadgll (Poona Central): It
gives you more energy, to work more.

Shri Syammandan Sahaya: Friends
of the Bombay Presidency say, it
gives you more energy to work more.
The whole question is if they took a
little fish, more than a little butter,
probably then they will be able to do
even better!

This question of deflcit Anancing
comes up very prominently in relation
to thig Budget. Friends have also
talked, and even the Finance Minister
has said that this Budget has to bte
looked at from the standpoint of thre
Five Year Plan. All that is very
good, There are two aspects of
deficit financing. If the deflcis
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financing is to be resorted to for the
purposes of meeting your normal ex-
penditure, that is. 1t there is a deficit
between your recurring income and
your recurring expenditure, including
the recurring normal development
expenditure, then, that deficit financ-
ing is definitely going to prove harm-
ful. But .deficit - financing for pur-
poses of developmental work, as we
envisage not in all cases of the Plan-
ning Commission’s Report but in
many cases, that deficit financing has
to be resorted to for a country liike
India. From this point of view 1
may make a suggestion for the con-
sideration of the hon. the Minister of
Finance. And that is that in framing
the Budget it would be desirable to
separate the two. As it is, if | am
not mistaken, both the expenditure on
capital developmental work and our
normal expenditure have been put

together.

Shri Tyagi: I think it is separate.

Shri Syamnandan Sahaya: Well, 1
have tried to find it, but I do not
think so. I could not find it. Per-
haps the hon. Minister in his reply
will point it out to me.' But the
totality of expenditure under the
different heads in the Budget is the
same. I submit that they should have
two separate Budget estimates, one for
development expenditure which is not
normal, the uther the normal develop-
ment expenditure plus the recurring
income and recurring expenditure. I
want to give this House an idea whe-
ther we are resorting to deficit financ-
ing for the purpose of our recurring
expenditure or for the purpose of
meeting capital development work,

It will be seen that the actual position
this year is that we have had to wipe
off all the balances and actually, as
we had to keep Rs, 50 crores to meet
our normal expenditure, we made cer-
tain provisions 8p that the balance in
the Budget may come to about Rs. 50
crores. With regard to this. again 1
find that there are certain features of
the Budget which ought to be taken
into consideration. Firstly, we expect
that about Rs. 18 crores from Pakistan
by way of payments. I wish the
Finance Minister every success in this
endeavour but knowing as we do what
has happened in the past, I feel very
reluctant to accept this figure in the
budget and lest there may be difficul-
ties on this account, may T make a
suggestion to the hon. Finance Minister
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for his consideration? That is, in
all Budget estimates—after all, it is
budget estimates—it. is not possible to
lay down accurately, finally and posi-
tively which vof these incomes will
materialise and to what extent? Bul
even so, wWe can generally presume
which of these receipts are not lfiely
to materialise? If that is so, and it
happeng almost in all Budgets. I would
suggest that the income of which we
are not sure, might be linked to
avordable expenditure. Otherwise,
what happens?  Generally in a big
country, in a big provice, expenditure
goes on according to the estimated
Budge but sometimes the receipts do
not materialise.

Shri Tyagi: Does not my hon. friend
feel that the debtor will know that the
creditor is agreeing to postponement
of his agreement?

Shri Syamnandan Sahaya: I do
not know whether the debtor is really
so unwise as not to know to what ex-
tent we are going to yield. That is o
poll_txcal_matter and I am not going
to join issues with my friend on this
point but what I say is that there in
no use presuming in a Budget that the

. other party is not wise enough. They

can know exactly how the matter is.
It is not my desire to point out that
you should have made no provision
for that. Please do not misunderstand
me.  The provision that you have
made is a perfectly legitimate provi-
sion. All that I say is that you must
have a certain idea of what are the
likely receipts which may not materia-
lise and you must link them with
avoidable expenditure in your own
mind. You need not put it in the
Budget.. As a matter of control over
expenditure, it will serve you well. It
is a matter which is useful, of coursa.
in small budgetary considerations but
I might say that it might be usefully
tried even in Budgets like the one we
are considering now,

While, as I said, there are certain
featqres of the Budget which deserve
consideration, there are other welcoma
features and the one for which the
Finance Minister deserves apprecia-
tion of this House is the appointment
of the Taxation Enquiry Commission
and permit me to say, not merely the
appointment of this Commission but
the finding of the most suitable Chair-
man for that—Dr. John Mathai. I
have no doubt this Commission will
render very useful assistance to the
Government and the people and will
be able to level up the irequltie
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which are at present found in the
taxation structure of this country.

Then, this reduction in jute export
duty also, I think, is a welcome change
but in this connection also I would
like to say a few words. I hope the
Finance Minister wil] appreciat_e ghls
point—it is not in a spirit of criticism
I am saying this—it is necessary that
certain- things should be brought be-
fore him. Now, you will appreciate—
perhaps I do not know whether you
are sitting on that side or on this
side—what a hullabalop was created
on account of a large profit in jute
business going out of the Govern-
ment’s hands and coming into private
business. Now' that stage has passed
away. The stage has come when “there
is again a little trouble. The jute
business is in difftculty. You wmust
reduce export duty, otherwise the
jute js not Roing to be sold in your
market”—that kind of thing. It does
not speak well of the administrative
efficiency and the adminisirative
make-up of the Government. You
should be able to know beforehand
where and what type of reduction,
assistance or increment ought to be
made. We only do it when the busi-
ness a'ready passes our hands and
then make some profit which some-
times gives less assistance. That is
not the way of handling exports and
imports in this country. I know we
are all new to it. Even sv, I think it
is time that from our own experiences,
we might be able to make some
changes,

The income-tax exemption limit
again is a matter which, ] think,
deserves the commendation of this
House. The Government have also
reduced import duty vn certain impor-
tant medicines like penicillin, etc.

With regard to the import duty on
«certain luxury goods, I suppose my
friend who spoke before me quoted
some references and he thought that
perhaps it was not right that these
duties should be increased. I sup-
puse _he only has read something of
an English poet or author. I wonder
‘whether, if he had been here. he
would probably have appreciated but
for the Finance Minister, I will make
another quotation; in Urdu:

qR@ FArN § AN w TR
sl graft srax § v fax & fog

"The hon, Finance Minister, I sup-
pose, follows this principle which is
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laid down in this poem and not the
one which was quoted by my friend.

Some Hon. Members: Translate it.

Shri Syamnandan Sahaya: The gifts
of God in youth are an ornament by
themselves. Those who possess these
do not need any artificial ornamenta-
tion. I will give you the whole ver-
sion if you like a little later,

Shri Tyagi:
mfe Y & ot Far ¥ &, @,
% g § U W 36 fo

Shri Syamnandan Sahaya: I have
to say a word about certain taxation
proposals, I find that import duties
on uncut and unset precious stones
and pearls have been increased. I
personally feel it is not the correct
way to do. In the first place it will
lead to a lot of malpractices. Any
diamond set in gold will be called as
not unset but as set. The same diffi-
culty arises with regard to uncut. I
think the policy in this matter should
be that we should be able to have as
many precious stones.in this country
as possible. Let me also tell my hon.
friend, the Minister of Finance that
these are hidden reserves of a country
and there is no use trying to shut
them off. I therefore request him to
consider this matter very carefully.

With regard to raising of postal
-insurance costs, I think, that is not
in my opinion, a correct policy be-
cause what will happen is this. This
wi'l mean more business for banks.
People will send remittances through
banks rather than through postal
insurance. Your rates are now
higher and I think it will be cheaper
for people to send remittances
through banks. I visualise a day
when all remittances should be
through post offices. In order to do
that you must be able to keep the
postal charges within a certain limit.
I will therefore suggest to my hon.
friend to give this matter a little more
attention, :

With regard to the relief granted to
authors and artists, here again,
think, a complication has been intro-
duced. The relief applies to cases
where the work has been done in
more than a year. Now the question
is, who is going to decide whether it
was done in one year or more than
vne year. Who is going to decide
whether a particular work of art has
taken more than a year or less than
a year? Therefore, if you want to
give relief, it should be such that
hey may be able to avail of it easily.
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In the matter of borrowings, I find
that in the Budget., the Government
have taken a_great deal of credit for
themselves. But a serious difficulty
has been created. Perhaps, the hon.
Finance Minister is aware that on
account of the bank rates going up,
the value of Government securities
has gone down. The result is that
we are not encouraging people to
invest in Guvernment securities. As
soon as the bank rates were raised,
it was . desirable that this matter
should have been given due conside-
ration. I will therefore suggest that
if the hon, Minister really desires to
have more money by borrowings,
then he should take into consideration
seriously this aspect of the matter.
As 1 have not got much time, I am
not able to give you greater details
in regard to this matter,

There is one other thing to which I
would like to draw the attention of
the; Government, and ythat s with
regard to a definite increase, and if
I may say so, a not acceptable in-
crease in civil administration expen-
diture. From the Budget figures of
1952-53, you wi'l find that provision
under this head was Rs. 5598 crores,
while in the Budget for 1953-54, it is
Rs. 71;27 crores,” which means an in-
crease of nearly Rs. 15 crores,

The Deputy Minister of Finance

(Shei M, C. Shah): There are many °

more items than what were _there
umder the Rs. 55 crores head in
1952-53,

. Shri Syamnandan Sahaya: 1 am
just giving you the totals which you
have given in the estimates. The
same thing has happened about ex-
ternal affairs also. The expenditure
in 1952-53, wag Rs. 3:97 crores, while
now jt is estimated to be about
Rs. 532 crores. Even in the Finance
Department. which ought to control
other Departments and set an example
to them, the expenditure has gone up
from Rs, 1'14 crores to Rs. 1'42 crores.

I have not got much time to go
into these -matters in detail. but I
shall certainly like to draw the atten-
tion vf the Finance Minister to some
of these things, and particularly to
the fact that they have becen accept-
ing loans from the International Bank
at very high rates of interest. In one
case, the rate of interest is 43 per cent.
while in another case, it was 47 per
cent. I would like the Government
to consider what reaction it is going
to have on the money market in
this country, and whether any profi-
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table development work could be
carried on with success and with pro-
fit at this very high rate of interest.

Shri Dabhi (Kaira North): While
rising to congratulate the hon. Minis-
ter on presentinz what he himself! the
other day said a very innocuous
Budget, I would like to submit my
views with regard to some important
matters.

First of all. I would take up the
question of Government’s policy in
regard tv food control. From the
announcements made by Government
from time to time, it seems that their
policy is firstly ‘to continue contro}
at strategic points, to remove the
irksome features of control and to
allow relaxations of controls subject
to their continuance at strategic
points. In pursuance of this policy..
practically in all States, the ban on
the movement of foodgrains within
the State has been removed, and sta-
tutory rationing has been confined
only to very big cities like Calcutta.
But unfortunately, Bombay 1is the
only State where the strictest control
still continues. The hon, Food Minis-
ter has often said on the floor of this
House that the present food policy of
relaxation of food controls has been
very successful, and that the overall
food positio-~ also is very satisfactory.
Under these circumstances, 1 would
appea' to the Government tp advise
the Bombay State Government to
remove the vcontrols on foodgrains,
except in the four big cities of Bom-
bay. Ahmedabad, Sholapur and Poona.
Even if that is not pussible. I would
suggest that at least statutory ration-
ing should be removed from all the
towns in the rest of the State, ex-
cept these four clities, and wherever
necessary, fair price shops should be
opened. We have often heard the
Prime Minister and the Food Minis-
ter saying thay though they want to
continue the controls of foodgrains at
strategic points, they want to remove
all the irksome features of this con-
trol. Whatever may be the positiom
with regard to the other States, I
understand that practically all the
irksome features of this control on
foodgrains have been removed, but
unfortunately not in the Bombay
State. In Bombay State, as I stated
a little while ago, the strictest control
still cuntinues, even in small towns.
In the first place, there is even inter-
vil'lage ban on the movemeni of fuod-
grains. Statutory rationing is stil¥y
continuing in all the towns having a
population of 20,000 and mwore. Anc
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do you know, what kind of rice and
wheat we get at these ‘ration shoups?
'I'he wheat that we get at these shops
is that red Australian wheat. Those
who have eaten the chapatis made
out of this wheat know that it al-
ways causes disturbance in the
stomach,

Shri Syamandan Sahaya: Serious.

Shri Dabhi: Do you know what
kind of rice we get at these shops?

Shri Syamnandan Sahaya: Third
class,

Shri Dabhi: Recently, we received
at the ration shops rice which takes
double the time normally taken by
the ordinary rice for cooking. More-
over, after this rice is cooked., it
gives such a bad odour......

Mr, Chairman: May I bring to the
nutice of the hon. Member that he is
criticiising certajh things which are
within the exclusive powers of the
State Government, and they are not
here to reply to those points. It will
Jbg better Lo confine the discussion to
the Budget, and its proposals.

Shri Dabhi: My point is that the
policy has been laid down by the
Centre, and if good foodstuffs are
supplied, then there would be u;, ciffi-
culty at all. While such {foodstuffs
are supplied, which are no: gnod. and
at the same time the restrictions are
so irksome, that even one puund of
rice or wheat is not allowed for per-
sonal consumption, then we are put
to a lot of difficulty. So, my request
to the Government is that anyhow
they should -advise .the Stale Govern-
ments 1o see that thes¢ irssome con-
trols are removed. At least some

rice or wheat for persongl consumption -

should be allowed to be brought inte
the rationed areas. Tha!t was my
only suggestion on this point.

In the Five Year Plan, there is a
chapter on khadi and cottage indus-
tries. The Plan says that khadi and
other village industries have a central
place in the rural economy of the
country. With regard to khadi we
know that a Bill has been brought
forward in thig' House to levy a cess
on mill-madé cloth with a view to
encourage khadi and other cottage
industries. Also a Kahdi and Village
Industries Board has been established
for the encouragement of khadi. I
am of the opinion that, if the Gov-
crnment really want to encourage
khadi, the first thing they must do is
not to purchase any of their cloth
requirements, even for the uniforms

R
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of the police and the army except
from khadi so long as tolerably good
khadi is available, without minding.
the cost of it. Otherwise, we are not
going to give real protection to khadi.
From the several indeflnite and un-
certain replies which ] have received
vn the floor of the House from the
Government, it seems that even
though at present lakhs of yards of
khadi are still lying unsold in the-
country, and lakhs of spinners are
lying idle, Government are .not pur-
chasing any khadi worth the name,
though their requirements may reach
several lakhs of yards. Unless Gov-
ernment themselves set an example to
other people by buying all their re-
quirements in khadi they are not go-
:ng to give real help to khadi.

With regard to the village ghani oil
industry also, in the Five Year Plan,
it has been stated that they want to
give as wmuch encouragement to the
ghani oil industry as possible. Not.
only that. The Planning Commission
has recommended that the Govern-
ment policy should be to restrict the
production of edible oils to the ghani
industry and the non-edible oi's
to the mill industry. I was very
much pleased when I read those re-
commendations. But my surprise
was very much more when I read the
other day in the new volume regard-
ing Industria' programme of the Gov-
ernment, that the production of vanas-
pati, which is only an euphemistic-
name for solidifled wil, which is far
inferior to fresh oil, and whjch is
often adulterated, is to rise from
153.000 tons to 300,000 tons at the end
of the Five Year Plan. I do not know

what the rea] policy of the Govern-
ment is.

Lastly, I want to touch one point,
that is, with regard to prohibition. I
did not want to say anything about
it. But, in this House some hon.
Members have said that the Bombay
prohibition policy has failed. I say
tnat that is not a fact. It was stated
in the papers that even the Finance
Minister hinted that the Bombay Gov-
ernment should scrap the prohibition
policy. Anyhow what he said meant
in other words that this policy should
be scrapped. I do not know what
prompted the Finance Minister to say
this. ] want to say only one thing.
Under article 47 of the Constitution,
it is enjoined upon the State itself
to bring about prohibition. 1 do not
know if any responsible Member of
the Government or of Parliament can,
so long as that article is in our Cons-
titution, say anything against this.
Only one word and I have finished. 1
have no time to show to this House-
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{Shri Dabhil

that this policy has been very suc-
cessful, at least in the Bombay State.
With your permission, I would only
xead one sentence from today's Hin-
dustan Times. 1 am reading from the
Bombay News Letter, which says:

“A village near Bombay made
history during Holi. Instead af
contenting themselves with colour
-and pyrotechnics,  villagers com-
pleted dn that day a programme
of constructive activities they had
launched upon earlier in the year,
It is interesting to 'earn that the
people are Adivasis, who in earlier
years used to forget themselves
during Holi in their liquor. This
year they made rapid progress on
that day in the construction of
three roads through jungles to
link with the main Bombay-Agra
Road.”

I make a present of this to those
‘who, like my hon. friend Mr. Kharde-
kar, are under the impression. that
prohibition has falled in the Bombay
State.

Shri N, R. Naidu (Rajahmundry):
Last year when the first Budget was
presented to this Parliament, Speaker
after speaker criticised the Budget. All
that criticism was brushed away in one
:statement by the hon. Finance Minister,
namely that it was based .on a diffe-
rent ideology and that the Govern-
‘ment was wedded to a different eco-
nomy and as such, it should not be
viewed in that light. In the other
House while winding up the debate, the
hon. Finance Minister referred to the
same thing and said that this Budget
should be criticised only with referen-
.ce to the Five Year lg,lan because il
is only an instrument of the Five Year
Plan. A oprimary feature of this
mixed economy is the Five Year Plan.
\As this Budget is only an instrument
of the Five Year Plan, it should only
further the successful implementation
of the Five Year Plan. The question
is this. From this Budget it is clear
1n the minds of the people that thig
-Government js not inclined tp favour
the common man and thgt its sympa-
thies are more with the business. sectors
of our country. If they are interested
in getting the support of the business-
men, capitalists and foreigners for the
:successful implementation of the Plan,
we have nothing to say in the matter.

But if they want public co-operation,
«co-operation from the common man,
from the working people, for _the
auccessful implementation of the Five
Year Plan, then this policy will not
produce the necessary psychological
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effect to get that co-operation. After
all, when Mahatma Gandhi took up
the salt tax and electrified the nation
into a revolt against -the former rule,
it was not because he felt that the
salt tax was an unbearable burden on
the people, but because he expected
that this would produce the necessary
psychological effect to canvass fthe
support of the working classes as well
as the middle class peasants. So even
our Fincuce Minister, I feel, has been
hesitating to revive this tax solely
because of that fear. What we have
to impress upon the people is that
this Government is trying to do some-
thing for the common man. The
nearest way of 'approach to the com-
mon man is through the ‘stomach’.
Every day brings in its wake news
of the closing down of factories,
retrenchment in commercial and other
undertakings and eviction of tenants
from agricultural lands. Unemploy-
ment has been highly rampant in all
parts of the country. At a stage like
this the present Budget does not deal
with this problem. It visualises that
there will be only a flve million
increase in unemployment. But
according to an economist of the
British Labour Party, who has been
here doing some research on the siib-
ject, there are 50 million unemployed
people in this country and normally

.the number of unemployed among the

working classes will be about 25
million by the end of flve years. So
the primary object of Guvernment
should be to somehow or other wipe
out this unemployment problem. The
policy of the Government could easily
be seen—that they are not for doing
any good to the lower income groups.
When some of us advised that the
salary of such of those people who are
paid over a thousand rupees should
be reduced, the "hon. the Finance
Minister said that it would only give
an increase of Rs. 1/8/- for the lower
paid people, and that was Inerely a
distribution of poverty. That is the
type of attitude that the Finance
Minister shows towards the low-paid
and lower income groups. If this is
the attitude that the Government
shows, it will not produce the neces-
sary psychvlogical reaction among the
masses and the masses will think
‘here is a Government which favours
the capitalists more than the common
man’ and as such the necessary co-
operation would not be forthcoming
for the successful implementation of
this Five Year Plan and it would
necessarily be a failure at the end.

After all is said and done, the Five
Year Plan is bound to do some good
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to this country, provided there is pub-
lic co-operation. That is a feature
admitted even by the Government.

Another important fact about this
national Plan is that it is a Bity to see
party politics playing havoc with some
of our developmental works. =T neéd
only refer to the Ramapadasagar and
Nandikonda projects to illustrate my
point. The Nandikonda project was
recommended by expert opinion. The
people were very enthusiastic about
it and it does not require as much
money as some nf the other projects,
while the benefits accruing from it
would undoubtedly be great. And
yet during the period of these five
years we will only have further inves-
tigations on that project, and not an
accomplished project!

Then - take the Ramapadasagar pro-
ject. It was thanks to the machipa-
tions of the Madras Government that
the figures of the Ramapadasagar pro-
ject were bloated up so high as to
scare away the Central Government
from implementing it and ultimately
it stands shelved today while projects
which have been taken up much later
are almost nearing completion.

So in dealing with this, the Gov-
ernment should impress: the people of
India that they are not partial and
then only the people will come out
enthused to give full co-operation.
But things like this would prove be-
Yond doubt that the Government hayve
been partial towards certain areas.
Certain States are likely to get their
things done because the only fortune
they have is that some Ministers hail
from their places. For example, 1
know there was a proposal to build a
bridge over the Godavari in my cons-
tituency at a place called Alamur.
It was started in 1949, and it has only
been just begun even now! Whereas a

bridge over the river Palar very near

the village home vf Shri Alagesan is
nearing completion even though the
water flows in that river only once or
twice in a year. For a perennial
river like Godavari which cuts off a
bopulation of about seven lakhs from
the mainland, a bridge was thought of
and its foundatiom was laid by the
then Revenue Minister of the State
and yet what is the result? Even
beginning has only been made %o, far.

Instances like this clearly prove that
Government are partial with_respect
to certain areas, and so long as This
partiality is there, the result is that
the support of the people will not be
forthceming; because they will not be
enthused to work.
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Then so far as deficit financing
which Les been resorted to by our
Finance Minister is concerned, it must
necessarily lead to inflation, and 1n-
flation means high prices, and without
a corresponding rise in the incomes
of the lower income groups it would
only add to the common man’s miseries.
If there are no controls at a time when
there is deflcit financing, it would be
almost impossible for these people to
carry on. Particularly confrols on
merely essential commodities like rice,
wheat' and millets are not sufficient
You do not just eat rice and be satis-
fied. You must alsp take into consi-
deration such other things which are
absolutely necessary for ordinary
living. There must be pooling of all
these necessaries and there must be
a uniform control. I know, for exam-
ple, a rice-growing man was forced
to sell his paddy at a controlled rate,
while every other commodity, that s
necessary for making food shot up
300 to 400 per cent. at one time. Mere
introduction of control of rice would
not be of help to the people. All
these commodities must be pooled and
uniform controls will have to be ‘in-
troduced when the Government resort
to deficit financing.

Thenr much is said about prohibition.
I come from a province where prohi-
bition is being enforced to the satis-
faction of the Government, but not to
the satisfaction of any onlooker, You
have merely to tap at the back of a pro-
hibition officer for getting the necessary
quota of arrack. You can stand in
the street and shout for T and you
get your arrack. That is the way in
which prohibition has been success-
fully working in our Staté of Madras!

Another thing about this prohibition
is that first of all, it is an ideal. We
should think of an ideal only after
knowing how to live realistically. You
cannot attempt to run when you do
not know how to walk. We in our
State have not even been able to stand
with all the crises in our economic
affairs. So, we should think of ideals
like prihibition only when we have
learnt to live.

Shri Nambiar (Mayuram): I would
like to make a submission, Sir, that
in the whole Budget discussion. from
the Communist Group only one Mem-
ber has been called and no other.

Mr. Chairman: 1 think that if
every Group wants one speaker every
day it will not be possible. All that is
possible is being done. I will explain
the position as I understand it. There
are so many independent people, they
also have a legitimate grievance that
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[Mr. Chairman]

they do not get a chance if the Parties
always insist that they should have
their ‘pound of flesh’' as I wou'!d call
it. Then naturally the main trouble is
that there is not enough time to ac-
commodate all.

Shri V. P, Nayar (Chirayinkil): But,
Sir, it has been the practice to give a
chance to a speaker from our Group
every day, even in the discussion on
the President’s Address.

Mr. Chairman: I do not think I have
been unfair to anybody. I will call
Dr, Sinha. :

Dr. M. M. Das (Burdwan—Reserv~
ed—Sch. Castes): On a. point of infoma-
tion, Sir. The other day, the Deputy-
Speaker said to one of our Members,
Ganpati Ram that he was not callad
because the Whip of his Party did
not put his name. Now, Sir, I would
iike to know what is the procedure
that is followed here for calling Mem-
bers of the Congress Party, whether it
is taken from the list that has »een
submitted by the Chief Whip of the,
Congress Party or whether it is the
discretion of the Speaker or Chairinan
to call Members of the party whom.
soever he likes.

Mr., Chairman: As I understand it,
it is for the different Parties and
Groups to make suggestions and it is
for the Speaker or Chairman. whoever
it may be for the time being, to
arrange the debate in the House and
1 think, in practice, to stick fastidious-
ly to certain rules. in my vpinion, is
not likely to succeed. But, generally
speaking, we have to follow that in
such a way that all sections ana
different views are represented in the
House. 1 think that should be the
correct attitude so far as I can see.
I call Mr. Lingam.

Dr. S. N. Sinha (Saran East) rose—

Mr. Chairman: I called Dr. Sinha
first but I am sorrv he was not there.
1 then calleg Mr. Lingam.

Dr. 8. N. Sinha: I stoud up, Sir.

Mr, Chairman: I have
Mr. Lingam,

Shri N. M, Lingam (Coimbatore): 1
consider it my great good fortune
~that when I should rise to speak the
“ hon. Finance Minister and the hon.
Minister for Revenue and Expenditure
happen to be here because it is not
always that these two are present

now called
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when the Budget discussion goes on
in this House.

The Budget has been descrived
variously as a ‘Civilian's Budget’, as
a ‘bureaucrat’s Budget’, as an ‘ecotin-
mist’s Budget’ and not a Budget of &
‘humanist, which has in it romance and

‘* poetry. My own view of the Budget
is that it bears the true imoress of
the personality of the Finance Minis-
ter. The Finance Minister, for ' all
appearances. is prosaic and unassum-
ing. So, also the Budget for all ap-
pearances may look prosaic but it
contains at least as much poetry and
romance: as the Finance Minister
possesses in himself,

Shri Syamnandan Sahaya: Please
repeat it; we did not hear you pro-
perly.

Shri Tyagi: No, Sir, we have heard
him,

Shri N. M. Lingam: Another reason
for my elation at this hour is that I
was going to confine my remarks
mainly to the Budget as related to the
financing of the Five Year Plan. Ali
the same, I cannot he'p making a
reference tc the portion in the Budget
which has been the subject vf much
controversy, namely, the vortion relat-
ing to deficit financing. Speakers
have said already that deficit flnanc-
ing is not a new thing; that it is part
of the normal budgetary procedure
when the economy of the country is
sound. From the Budget we see that
the economic life of the country shows
healthy trends. The balance of pay-
ment position has improved, our pro-
duction has improved, prices have
come down and attained a measure
of stgbility and the food position is
alsv showing signs of improvement.
But, all the same, I do apprehend that
deflcit financing beyond a certain
limit may jeopardise the financing ot
the Plan in pursuance of which such
financing. has been resorted to. My
apprehension is based on the follow-
ing grounds. In the first
Finance Minister has taken credit
for the realisation of about 18 crores
of rupees due from Pakistan to India—
I think. it would be safe to assume
that this debt is not realisable in the
forseeable future.

The Finance Minister has prooceed-
ed on the assumption that the States
will play their part in raising the
necessary revepue for financing the
Five Year Plan. But experience has
shown that--and the Finance Minister
himself admits it—the States’ efforts

1658
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have not matched their keenness in
this regard. And judging trom tne
conditions of scarcity, conditions of
unemployment and other near-famine
conditions obtaining in the States and
also, considering the apathy of the
States to raise revenue by levying new
taxes as revealed by the Budgets of
the various States for the year 1953-54,
it looks as if ovur hopes of the States
raising the expected finances in fur-
therance of the Five Year Plan are
rather bleak. This is the real cause
for misgivings with regard to the
financing of the Five Year Plan,

With regard tp our own ability itself,
it looks as if it is not going to be well
with the flnances of the Government
of India havinf regard to the inter-
national conditions. The Special Cor-
respondent of a well-known paper
cables from London, after the presen-
tation of the Budget about the ncgo-
tiations that are now going on bet-
ween the UK. agri the U.S.A, regarding
questions like the convertibility and
int_ctrnatiunal trade. This is what he
writes:

“Whatever may ultimately come
out of the Anglo-American econo-
mic talks which are due to begin
today in Washington, there are
indications that expert opinion
here is more and more inclining:
to the view that there»may be no
escape for Britain from further
«devaluation and reduced consump-
tion. This is not only implicit in
much of the discussion that has
very largely occupied and to
which the London Times has been
lately giving space in its correspon-
dence volumns but is brought
out very plainly by two authori-
ties in this fleld whose views have
just been published.”

So, it looks as if we are going to
face another devaluation, in spite of
what the Finance Minister has said
that in the devaluation we have al-
ready done prayaschitta for all our
financial transactions in the past. We
do not know. how far this devaluation.
if it comes as experts say it would,
will affect our balance of payments
position, .

Then again, although it is claimed
that the prices have shown a downward
trend, that they have attained a
Measure of stabilify, still it is too early
to predict that prices are sufficiently
low or stable to warrant deficit financ-
Ing on the scale envisaged in the
Budget. I hope the Finance Minister
Will allay these misgivings, or take
steps to see that the finances are not

llowed to be impaired by these con-
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siderations which obviously were not
in existence when the Budget propo-
sals were being framed.

I now come to the Five Year Plan.
It has been said that the Budget has
been prepared with the background of
the Five Year Plan, and that the
Finance Minister is keen on increasing
the tempo of expenditure on the -Flan,
so that it may proceed: according to
schedule. Much has been said agajnst
the Plan not only in this House but
outside, but the fact remains that the
Plan is the only channel through which
the enthusiasm, the talent and the
resources of the country can be mobi-
lised for the welfare of the nation.
It is clear that, in 2 hopelessly under-
developed country like ours, the Five
Year Plan is only the beginning of a
long era of planning, and it is neces-
sary that we look as far ahead as
possible, so that we may gear the
whole economic life of the community
to financing not only this Plan but
future Plans that are under contem-
plation. The unfortunate position of
an under-developed country is that
while privrities have to be given to
the development of the nation in cer-
tain flelds, the development in other
flelds of national life cannot be neglect-
ed. Other aspects of national life also
cry for solution. Every department
of national life has to be attended to.
We have to advance 1n all fields: food
production; industrialisation; uplift of
schedu'ed castes ani scheduled tribes:
education; health; and so on and so
forth. It is this need to attend to all
aspects of planning in the national
life that to some extent lessens the
value of the Plan. It lessens the
effectiveness of the Plan., The only
way to succeed is. not to be dismayed
by the stupendous problem posed be.-
fore us. but to proceed as best as we
can with the imp'ementation of the
Plan. The sine qua non for such
implementation is, it will be agreed,
that we should create the necessary
atmosphere, the necessary enthusiasm
in the country. There are two ways
of doing this. One is to harness the
manpower resources of the country
by compulsion and the othey is to
persuade the people to agree to
violuntary effort to successfully im-
plement the Plan. We have chosen
the line that we should have this Plan
executed by the willing co-operation
of the people, and this can only be
achieved by creating a sense of ur-
gency, a sense of enthusiasm, a
sense of crisis in the country. Not
all the pamphlets, not all the bnik-
lets, not all the propaganda operating
from New Delhi or from the head-
quarters of the States, will enable us
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to rouse the masses to a supreme
endeavour to see the completion of
this Plan. What is necessary is that
we should carry out a pruning and
streamlining of the administration
from top.to bottom. We should avoid
waste and unnecessary expenditure in
every department in the machinery of
Government. Individually, such eco-
nomie may be negligible, but
collectively they will be considerable
and psychologically they will have a
tremendaus effect on the people as
a whole.

Then—it is not for the first time
that this proposal has been put forward
—we cannot affurd the luxury of
having these Upper Chambers. The
existence of Part C States is an
anachronism and they should go.
Most of these Part C States are
smaller than talukas, or districts, and
it ig fantastic that we should have
all the paraphernalia of a full-fledged
legislature, a Lt.-Governor or a Chief
(zgmmissioner.

[MR. DEPUTY-SPEAKER in the Chair]

We can effect economies in other
fields also. For instance, Government
have launched the formation of the
Andhra State at present. Un-

doubtedly, there is a case for redis--

tribution of the States having regard
to linguistic affinity, administrative
convenience and _economic viability.
It wag thought that the Andhra State
would be the easiest to form having
regard to these considerations, but as
we all know. it has confronted the
Government with exceptional and un-
foreseen difficulties. So, wish to
impress on this House as we'l as on
the Government that jf it is found
as a result of this problem nf creat-
ing an Andhra State that more prob-
lems are going to be created, it is
better to shelve the question than to
proceed with the formation of the
State itself. With regard to the for-
mation of aother States on a lin-
guistic basis, I would most earnest-
ly plead that the whole ques-
tion may be put off for another ten
years, so thgt, meanwhile, the freedom
of the country may have been con-
solidated and the Plan would have
been implemented successfully,

With regard to the implementation
of the Plan itself, I want to narrate
one or two instances of experien
which I had at the district level.
Without drastic changes in the ad-
ministrative machinery, it is impossible
to execute the Plan at the lower
levels. To me, it appears that plan-
ning shvuld have been cummenced
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from the /bottom upwards. At any
rate there should have ‘'been three
tiers: first, the district level; then the
State level; and lastly, the Central
level. Each should have its own
resources. Unless there is devolution
of power to the village, to the dis-
trict,. etc. with attendant resources.
it is impossible to direct the imple-
mentation of the Plan from the Cen-
tre. Government have, in the Plan,
suggested some changes in the aami-
nistrative machinery to implement
the Plan. They have *‘rmed what.
are called planning boards in the
districts. but from my experience of
the working of these planning boards
I find that they serve no useful pur-
pose. They have neither the initiative
nor the power to do anything in fur-
therance of the Plan.

In my own district,' there are one or
two hydel schemes, but however much
I try to rouse the people to co-operate
with the implementation of the
schemes, all my efforts fall flat, be-
cause they simply do not know what on
carth they have to do with the hydel
schemes. There are the engineers;
there are thousands of labourers
working; and theer are the resources
of the Government.  Similarly. I
cannot expect an individual in U.P.
to enthuse over the irrigation gproject
in Tungabadhra. Such being the
case, unless the Plan is worked “so
comprehensively as to affect the lives
of the people in India as a whole, it
will not enthuse the public, or gcnerate
co-operation from them. The reason
for the apathy and indifference of the
people is that they do not feel that the
Plan affects their daily lives. In this
connection I would lay more emphasis
on the community projects aspect of
tho plan to begin with, as it aflects
the day-to-day life of the people. If
the emphasis shifts to the villages, if
the community project portion of the
Plan is given added impetus, public
co-operation will be forthcoming for
the entire Plan.

I have to say a great deal more
about the Budget, but the time at my
disposal is so short that it will not
be dpossxble to do justice to it. As I
said, the need of the hour is consolida-
tion vf power, organisation and co-
ordination of the will of the people of
India and to the extent the Budget
does not béar impress of this urgency.
I must say the Budget is defective.
The. Finance Minister has said in the
concluding portion of - his Budget
speech:

“It requires as much of inspir-
ed. informed and understanding
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leadership as a sense of disgipline,
a co-operative attitude and a
spirit of sacrifice in the interest of
the common good on the part of
the community.”

This is the erux of the whole matter.
The spirit of sacrifice is nowhere tu
be seen in the Budget. Unless _the
spirit of sacrifice is introduced and
practised throughout the country on
a national scale, I am afraid the
successful implementation of the
Plan cannot be achieved.

st dYo gAo TN (TETIT—
Waa——aTgfaa sfat) : s qore
97 FIFY gY FE BN A gATR AT &
IR} F J79 wY E A7 v N @
affa 72 & & gw WM & fen
S F W Y ®/ & a8 A3 famr {,
ysRrgfe yafi @y wgrd 1 gw Al
FY g7 & o frawefess (represent-
atives) § 9g AT STHT AR FT § |
g arfus qq@ & a & afr A%
Fua 7 §3 78l Fard 1 AR agy ¥
faw o fa & 43 f feacfafedt faw
(Disability Bill) ar= far & fea sta
g HIAT AFY TIH0 & AR A A §S
A T &, TS AT FIA £ AT G R
S 7 TP s ¥ ¥ Fav fur vav
g amge #Y zfoq FFRE § o
IR A SroEw W St w4
I¥ gRg Ags Y 7 Fgr 91 5 q@g
7 A0 A & 7w § gifqarg
gl @ wifgd 1 F wgavr g s
e W Ay www gen e foas 39
IR AP AT AT & g | Ofiwa
T g %73 forg 8 arr gy § AN T A
Ffeafi ser AT &1 WA gw
Al &Y FE|T W FAT F ARG E |
JITER WEET W 4T FEY §C H Sy
1 fr faw weqfre (community)
Foergeam g Inwsfa it N Amw &
gAY WIS § | HF AV AW A =T
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fear & 3few a7 s § 7 w@T 1 W
™ & fou wrarw we@ § 1 dfew w=
¥ FUF FY @R A a9 ¥ gAHY
TATAT AT FIE | 9T EH QoA § ar
Fgy § f qw wivw ¥ faers &Y ) T
WA qow § 7 g wrfuw qn
JIE § | AT ETAT FF[ AT AR
TAFIRA T AL G @I 7w &
FamT AEaT g & o 2w A Gk
qaan §, fgg 8, v s & W gwrey
s gl g1 W F A & TAdaT A
uT 7% gurgd qar 7T E | IR
Fra€ sor8 (backward class) s
fasgee zrza= (scheduled tribes)
FW F1 § | qFI€ Fov9 & foq gargT
adf 7 3fFa A Ay A 77 7 faer feur
w1 gfem adt wgeET TEan
¥ w7 aF 39 3 F FAgT § AT
gATY artfas zam AdY gy, AT gH w1
fegeit & avady &7 ot A frern
AT a% g g T | g AW A ¥
MEMai a3 § WAGTE® AR
ST § 1§ W AF I q1ed g,
#r¢ gfag® @ Ao § | 3 g
Fgr & v @zt a% Agdl 1 €A §
ITH AR F7 FTAr AdY e &
aF dFAE FHIG HHAT TAGT AT E )
g F Y § G0 qo §, o THo
o § 3w I &1 awaT T gy
NEmg, mamage
foraeT o6t o & ST wifa & &nr
FIH FT GHY § gOL AL FT gAY o
o AT § S 7w A § B war
% § g% dwaE % & foq garq dwaE
FHAT T &1 AFFT @A Fifgq 1 ST
0" & 9 F U} § | g forw avg
Yy e AT qari § 1 awi FE
qfeqi & R 1 9w A% AT IT HG
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[ =it a¥o gro TR ]

+1 sWirss  (confidence) # =&
AT TF IE AWM E Qi
a8 & fou gfiradt Y ug son afywr
W& # @ g iR oty ag ag wgAl
FT 357 @nm | ofew AgE gAR AWM &
grew fafreze ) ag wgA F A
Trox 7Y & 1 ag 597 wagvat (South
Africa) # sSmiFar 7§ =T
Bl dammmgfrgmrias g
UF Tq § IT 1 G997 swhEwT faom
3T SEAl Y aftant seAr g | &g q9Y
SHATF fou AR E, wT Twr FT@ )
gadraws foagsa (refugees) #1
rare Af@q | 97 & foo QL w10
< #@ & frw gw gl adt ¥ @
g &, EATX qF HEFTT A1, THW g,
game foq §eww (sanitation) A
&, I 5w O § g O forddmm
(representation) 7t €, SfF7 gardy
g=a qured & foa 18 = 7 4Y & @
# *1 g aifedy * (uniform
policy) &ff &1 fopgsfiw
7 fae @, AFG IHA § IT 61
frw¥s (preference) feur s €,
e gm W IR ast ¥ qeT
# 93 gu ggw ® fawlwm SiF
gt femr strar | gH wY AT WS w7
g fasar aifge |« gw S w7
FATEEE F J7 Arfge | gw AW A
A FY T9ET E, gW aw w fawreer 7
gy few gard g7 it av v
a8 gE & A N A a| F9
g gEtAmi e v ) sfew g
qre 9x adi &, g o oY 7 §
Y gardy aifgs feafs e aff 2
7 gar fog @ §5 aff FT A&
gart foqg #1¢ grfra= (provision) &
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foar smar 1 g amd %\"ﬁr BW Ay
¥ Feready gagaw  (compulsory
education) & =feq |

T F IR A QU TATHE |
Tqq g7 af gy F sEud 7 qFE &
W IargrFaaaaq @ra
g3 Fqa F o o gy & fF W
TG G @& | 48 G I § 1 39 AR
Y sfeq S s FifaT a1 I #;
AN ERT i g T F 4 7, 9w 90T
o I8 wT &Y 92dY € 1 oET fgE
ST FTA ¥ AW T q@ AF A
AT & T QAT Awfge | ey A
QI ETAFHIVT G, FEOFT a9
&7 a7 |fgw ) ® wd) smaar fr G
FA AVE A7 G IR T AR O
& § ZAF go,00 FTNT HT THATT
A TAN | AT FFEE Y R AFS 9T
wré | ey AT gat it § g
qgAE | A TATHE GIET AGA F
W | A AT AGTIMSE, AHTT AT
FRF § s # feafy agg avm &
37 & fou #1¢ oeg aw@ § A @Y
W E 1 A & S A AEd AR
erme. & foq gg s smadl gar
g1

¥ oF o a@ aqrr qgar g
¥gi argat wy fggat & wow § § apmor
fas st wxar av (| e o fergal
& qat ¥ g9 gar ff a0 O gt A
o s avar g 7 9 ) grew agd

* st § ) wafew & wadEs £ q@@T-
wrgar § i ot @8 @@ awwe § o
fafreer & wg oY ¥ ag & & @
oy §, arfewt & §, gar sgra § guy
F A 2 i famr ey ward o il €
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aaft 7w af iR T 9T | T W
g7 H T4 | Tgi a8 ag o o UH
wifpeT AqE 4 1w ¥ ¥ X
T 3T 3 fF S Ay qET A, /=
1, T Y FUT THSIG § T IH FV T
g1 HTOW 1T | a3 aF FHH 4§
deEy 3 § AT T T T F
oty g =Y LA & | Tfe &, Iurena
warw, ug FgAr sar § fRoqE A
Gyt wew g @ R oug T e
7Y &, AW TUE |

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):

This 'is temporary. Ram Rajya will
come later.

7 P.M.

st fo Ao VAN AR TW &
fiw g1 g AW TATE | TA T
& ot uF TEE AW ¥ ogd B gylow
HIT TS T4T 47 6 98 qO&r &F@r
g7 | & 4 T I A I TS QT
£ g W we ¥ AF AR T AR
W I sqQIEw  ( opposition )
# fady W E AAT A qHIE
g Snit ®ar wgr T § fx froma &
vt & St FY qAEarg o §
AR 3T ) T TAAHE A A &
TUT A ATOEA ATH W AG F IS
¥ AN AfrwFad waraad ?

dfen FC T WA (T3
YT aEt Fy wgh W aearg e
g, wa % fawdt &1

st @Yo Garo TN 3 A1 AITH
, mg @ d9= (session) A FWIN
(allowance) famar & | strorFe Y
%5 g9 *ed & 99 ¥ frmsterdfen
(misunderstanding) & & 1
gL AT F, AFQ F A A, AFE F AR
#, S £7 gW q@ FE & I I AT
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g Qrar & | gaTsye qEY A, T AT Y
srgar F2qr g i ag A wev A S
TR A5 A a1 v &
¥ gT 797 qifewrdz ¥ ot g, deed
Forg Fdta o w0 3% Adl §, 0w
FHE e FrG aEf #1§ 1y &
T i 7 0t &, D ag Froly 7l
g, 7@ N9 afi @ wifgd 1w
& fod seeda (application) 24 Y
sraw av st v fadel, feT gal
T F qFa€ IO T Ay AT,
fR fireges grew #Y fdvlt ax aw
BN A 1Ag T W g? A g ow
qF AW § FATST FT AT A Arfqw
waT 3 7EY T a9 aw AW A7 g
3rF 7l § awdl | ug IR Tl
(Communist) w€ 43 & 1| ga<rag
T g P gw A & qre g T o,
3T B A Fgr 5 w@), Sy, =
A& AFBRAN A
o & Fg e § o ady grow
aY g famr = @ & v ww wgfee
& FET 1 F ay Y Imgar, gA O
smsfearsr (ideas) & I 7 gw

ot el oft =TEA & F S W wafa

g wifed, qar dr g wTe § )
&Y T T gAT AV §H I A9GRE |

Qe WIANT §a€ ¢ §F g@ed

. qES FMEAY

I fto QAo TWWIN: TTS
ol q@ # ama & fod Sve A
3 azeR F1 wTwer wré e afl
g

q@ e fae 1 99T Fh ETE
T T Fw 2§

gqreqw wWea @ Ad Ag,
QY fare gam o
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@t fto qAo  TWWT A A,
giw frae ifed | 7@ aga o A
1 sfcwm A et SR W @ste
(suggestions) #3 &1 § |

& & Y fagges Fre & A W,
o $3 gaTw 54 §, 76 & IR H,
I AN A9F qoT & AR F FoAT™
e § o7 o swe w wrfgd 1 fee
Wt wieT § Y 7 frgges Free @ A
arfgd | us gk fafredt (separate
Ministry) + srgat # a7t =fegd
w% a% g qnie At ad aqd, ¥
fir feggeft fafrect @t gk s @ga
T 74, a7 7F 3% A& o1 JX 7
feqgalrar # fafaed an mh § S7 &
o+ foigqee w1ee w1 9z fafree g
A IF ¥ AR A FT AR g A
wor Y o

qF AN wxeq @ AT S Sad
A E

oft fto gao vy :  fFF I
N INA ] A FEgfremew fafrees
(Communications Minister) a.
fear € 1+ A 9% @ fafreer qEemm
T fed g os D g7 ¥ F, 3w
& AT 7 FT TR Qv E ? wq A
T EATR FAT I § A AT AY A0
wai Afi? o T ST g &L AR gEr
¥ fa) fafreet oF SO A o 73
fear 1 7€ Fw0dr T FA, I A doq
feardde 2 fear | og 99 1 w0 w3 ?
wg N FGA ¥ qAS § | F AgAr g
frfggee ved I’ 7 o =
fafredt a7 orrx e & g9 Swr gr awa
IA N AE AT FT AP, ITH O
oy &%, M F& Feqgefr fafree a7 @
Y gy fafreeT t @90 =rfgd
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fersmva @ sgm g 5
g w1 o us (legal aid) fawdt
=fgd 1 W ar7 7 gw Al F 57 oF
fen@dz @or & =7 fad frgges s
& ared A Ifgd |« safesr F wrgq,
agi A & fod Framr s & w@r )

TF A H HYF I AR
I FEAT ARA( E | H FRAT A 40
qr1 FEEHIN KT AT FEIGAA
7 93T aga o @ § g TR
Yl &1 9 o gAR feedy @ fafs-
wex (Deputy Home Minister)
o TR A@ 7 us foer Wolt §, 99
Fga# fraarfaard, @ ¢ 9 fos
W AT E, wEOT ¥veg AR
Forg afee 7 Tdde (non-gazetted)
# Roo wifwad fargges Free & § 1 38
g fggeam 7 1 TdA AR FI
Frag A1 Agar § {5 ogr FAT sy
WS I A @A AR ARECE | |
A A A FqTAT AEAC§ B AEE
T A & fod 9% F Fm a8 T
WX A, fedm & o foagaa 1 qae
¢ ag Zw Syl v A fredY, sigm A
d%9% FOTF F AW q AL AT I A
wa fod sy )

qq FITEqeT MR, § A e &
qQF T AT AT HY FEAT AEAT E, 7
Fad A 7 wEm g & eng B < QY
& Qa 7€} 1w § | 9T IR, §
anfY S & T 4T QY agr ¥ £ar §
fF g St F AFN Foda, @we-
faqa (reservation scholarships)
adf fredY § | agi ay arfeeam a8 fat
TR A8

w§ Tty wrew A S
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A Yo gAo AR : T & &4
¥ &Y g, 3w /] ax dT grenE
wrore F § | g A Frelt & qrw e
o 7 arsfeddegfiz admrd fs ot
st m Nz & @Y § N qEw A @@
g, MeEr §Y 781 § S& & 947 78Y groa
Fgt aF AEAT | JIU W A,
¥ g g € oo fegmw A
g & A Y w AN HFw y A
FEETTIA 7 A FT FAR wgAl & o
g ag agi Wt wen W Swr wnfed ) g
N q@ AT § AT AR I § FF gk
yrew fafaeeT dfem it e srageer
Foi v wgdi & fod ot w0 £ ot
T Zr, A& Y 3T T AT A WM
qET T =TT I gl W oAy § R
FRIT FY ToT F1 3T FT F ST E
ar 3% a7 3 w1 Avr w4rfed, ag F
AT ¥ ATGRT F7A7 NEATE | A Ay
ot 7w fpur, TR ardEHT 7 w1
far, wwo dvo wrar F Frw fam, &R
FT9 ZHT =177 |

ALg N 7 gﬁmm,ﬁng
F v aga #7 & 1 SN T EA
T § TR A e 9w Y e Frer
F rfarr @R 1 g AT wY, IuTene
W, A A T TS 9@ T fear §

T & fod smr A e AT L eTor
% awe § ag i ¥ 4> 0T ¥ Fod dagw

qrEa q w16 @ wrtew v foar 8

W A € 1 sy raf (rationing)
A & a1 e arw grew T, At

WH AN Aivg AAr wifgd, aYgE

fod, wgdi & fod ot g =30 @i

B WS AT ) AE Ay W A qaE
OF &1 erew srd A swT ey
BUIT gate 4 ssran av g #
W A A % faers  smare 2w
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# IoTY T | 4E ATT WY AV JWAr
atfed |\ & tm F A dwar g
3frT w8 Fiva & frzg ghor a3 3
# I % aioq @ il ®r g
&% adi M ik wwwr ww Al
ST | AT £Y §G FH FAT AR |

Mr, Deputy-Speaker: We have spent
away a lot of time on other business.
Therefore, let us sit till 7-30,

Shri V. P, Nayar: When I rise to
speak a few words on this jugglery
of figures which we are obliged to call
a Budget, I am reminded of the
several instances of passive obedience
and non-resistance which our Cong-
tesg friends in this House have re-
peatedly shown to every sort vuf ill-
conceived, ill-planned and ill-timed
measures, brought before us by this
Government. This Government's rule
has driven the peopble from distress
to misery and now from misery: to
despair. At this time the Finance
Minister comes before us and in
a very elegantly-worded Budget speech,
tells us that here in this country -we
khave got industrial prosperity, here in
this country we have plenty! But
what the Finance Minister has
atlempted to do is just to cover up the
diseased economy, the crumbling eco-
nomy of this country with the: cloak
of elegant words and, if I may say so,
embroidered with certain flgureg the
nature of which or the origin of which
we do not know. -The majority n
this House, as we have seen, have
always been véry complacent: and
systematical'y so, except perhaps in
their patter of :platitudes’ and in
throwing in their cantankerous vitupe-
ration on this side; in both ‘of which,
of course, they have done justice tb
themselves.

But in_spite of all that you will
find that in regard ‘to this ' Budgét,
which 'we all know ' for what it s
worth, sevéral adjectives¥ have' been
found out. Some have said it i1s -
“cautious Budget”; others have said it
is a “common man's Budget”.  And
I heard in the Upper House a Congress
leader describing .this.,,budget, as: a
“shock-proof” Budgei, 'It was a
shocking Budget to me. to some of
us. I underline the word ‘“shoeking”.
I hava no hesitation to call - ithis
“honey-moon”. Budgﬁt a make-believe
Budget, a bankrupt Budget, an inflater
Budget. I should even go to the ex-
tent of saying that this is a “parasi-
tic” Budget. -I say it-.is ® parasitic
Budget because this . Guyernment ig
drawing on the life blood of the
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[Shri V. P. Nayar]

people to make money. 1 will prove"

this with figures.

Ever since this Government was
saddled in power, you find that the
direct taxation. the taxation of the
rich is going down and correspon-
dingly there is an increase in. indirect
taxation of the poor. If the House
is interested, I shall give some
figures, In 1947-48—Congress Mem-
bers please note—direct taxation was
44°1 per cent. in 194849, it was 43
per cent.; in 1949-50, 37 per cent. in
1950-51, 352 per cent.; in 1951-562, 29-2
per cent.; in 1952-53, 30'4 per cent. In
the current year according to my cal-
culations, it is only 283 per cent.
Such is the proportion of direct
taxation on the tax revenue of our
State and that is why I said that the
Government is sucking more money
from the poor people from their blood.
I do not find any expression which
would suit thie Budget other than
calling it a pawssitic Budget,

The Minister of Rehabilitation
(Shri A. P, Jain}: What are the cor-
responding figures for the U.S.S.R.?

Shri V. P. Nayar: You please g0 to
US.SR. and find out. We are dis-
cussing the Indian Budget. My hon.
friend, if there is to be an exodus of
refugees from India to U.S.S.R., can
claim T.A., and go to US.S.R.. to
collect these statistics. Let him wait
till then.

What is the real position of the
country, I ask the hon. Minister there
whp is in charge? I do not find Mr.
C. D. Deshmukh. We have heard in
this House, the hon. lady Ministers in
charge of Health—1 should say of
Diseascs, because we have more
people with diseases than hea'thy
people—they have repeatedly told us
that around us in India live flve
millions of people breathing death,
with  tuberculosis, in fact blowing
death into your own nosirils too.
They have repeatedly told us that in
this India that is, Bharat, we have
cancer on the ibcrease, we have
typhoid on the increase, we have
malaria which kills milliong of
people......

Dr. M. M. Das: What is typhus?
Typhus is tound in Africa.

Shri V. P, Nayar: I think, I said
typhoid— a doctor without practize
and a lawyer with practice will make
no difference in medicine.

I was saying thai this is the actual
position of the country. Day after
day, the ‘hon. the lady Ministers tell

9 MARCH 1953

General Discussion . 1674

us that every disease, known and
unknown, is on the increase, My
friend the hon. Dr. P, S. Deshmukh
told us the other day that it is so
not only in the case of human beings,
but also for our cattle—about 30 per
cent. of them are suffering from
tuberculosis. That is the ‘real posi-
tion. 1 ask, are these not the indices
of our prosperity? Are we not 1o
judge the prosperity of India from the
diseases which are so rampant in this
country? What is the answer which
they give or can give? I was surpris-
ed that the Finance Minister, with the
very elegant phraseology—as elegant
perhaps as his sartorial get-up—hnas
not had a single word about these
figures in his speech. According to
him, we do not seem to have diseases
at all! I say it is an insuperable
aversion on the part of the Finance
Minister to facts and figures revealing
the misery of the people. He has
conveniently forgotten the facts which
are against him.

During the discussion in the
Upper House......

Mr. Deputy-Speaker: The conveation
is not to discuss any speeches made
there because one hon., Member
might say it is wrong and so on.
Therefore, as far as possible, this
reference should be avoided.

Shri V. P. Nayar: I am not cis-
cussing the speech of an ordinary
hon. Member, but unfortunately I
happened to read Dr. Deshmukh’s
cpeech in the Library. This speech js
made availaile to us and I want to
discuss vnly one aspect which he
has touched.

Mrx. Devuty-Speaker: A Minister's
statement in the other House can be
referred to but with respect to the
speeches of individual Members, it is
better to avoid them as far ag oossi-
ble,

Shri V., P. Nayar: I mean to draw
attention only to the point put for-
ward by Dr. Deshmukh the Minister
of Agricu'ture, in defence aof Mr. C.
D. Deshmukh, the Finance WMinis-
ter. In the discussion in the
Upper House, Dr. P. S. Desh-
mukh told the House that what our
comrade Shri Bhupesh Gupta said
about the declining productivity of
the soil of India is not true tn facts
and that he has figures to disprove
Mr. Bhupesh Gupta's assertion. He
went to the extent of saying that his
Indian Council of Agricultural Re-
search has done extensive work on
this matter and come to the conclu-
sion that there Is only a progressive
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upward tendency in the case nf{ agri-
cultural produce and there is no
decline at all In the matter oi food
crops. I suppose he wil! agree with
me when I say that he did say all
these.

The Minister of Agriculture (Dr.
P. S. Deshmukh): What I said was
this. So far as the cash croos are
concerned, there has been considerable
improvement. So far as the iood
crops are concerned, there is neither
censistent  increase nor consistent
dcerease,

Shri V, P, Nayar: 1 have undersicod
him in that manner and I will contra-
dict him with fijgures which his
chief has given us in this Itouse,
Dr. P. S. Deshmukh must flrst accli-
matise himself with the figures in his
Ministry, unless he 1is particularly
kéen on reaping a harvest of para-
doxes. Let us not look gt pre-Inde-
pendent days’ figures. We shall take
post-Independent figures, ‘‘Independ-
ent” within quotation, of course. In
1947-48, the per acre yield of rice was
739 1bs. In 1948-49 it was 698 Ibs,,
in 1949-50, it was 638 lbs., in 1950-51,
it was 598 lbs, and in 1951-52 it was
632 1bs. This was given in answer
to a question by Mr. K. K. Basu—
page 359 of the debttes. If Dr.
Deshmukh has got these......

Dr. P, S. Deshmukh: I have all
these figures. I can auote them by
heart. There is no contradiction bet~
ween the two statements: What the
conclusions arrived at by the Indian
Council of Agricultural Research were
the tendencies so far as production
were concerned and not merely every
year's flgures. There are many con-
siderations, that are involved in work-
ing out the tendencies. There are
scarcities in certain areas, there are
floods and so on. The tendency c&n-
not be reconciled with these figures
which are purely arithmetical My
friend is quite wrong in comparing
the two,

Shry V. P. Nayar: I am glad that
Dr. Deshmukh says he has a heart
and in it flgures tvo. That is precisely
why I said that Dr. Deshmukh, as
Minister of" Agriculture, should accli
matise himself first with figures. This
is what Kidwai Saheb has given us
and I, for one, always think that a
decline from 739 1lbs. per acre in
1947-48 o 632 lbs. per acre in 1951-52
is a definite decline in the productivity
of one acre of land. It is simple
arithmetic. That is how I understand
it. If arithmetic has any value, that
is the only possible construction
which you can have on these reveal-
ing figures.
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Dr. P. S. Deshmukh: That is not
correct construction,

Mr. Deputy-Speaker: The hon. Minis-
ter can speak later, and reply, if he
has not spoken already.

. Dr, P, §, Deshmukh: I have not so
ar,

Shri V. P, Nayar: Similar is the case
of wheat as well. The figures given
by the hon. Minister of Food and
Agriculture, Mr. Rafi Ahmad Kidwai
are such that I was almost wwunder-
struck. when I read in the report of
the debates, in the Council, how the
Minister of Agriculture could muster
f-? much of effrontery to tell the

ouse......

Mr. Deputy-Speaker: Why should
the hon. Member use such language
as that? The hon. Mipister will
explain later, whatever is ne-essary.
Let us come to conclusions.

Shri V. P. Nayar: Unfortunately, I
have studied only the use of very apt
words. I confess that I was a!most
surprised, but let us leave it t5 Dr.
Dteshmukh to answer them at a later
stage.

Similarly Dr. Deshmukh has put
forward another novel theorv. I al-
ways thought, having heard him in
this House for some time, that he
will have a particular argument, and
to put forward that argument, he will
have some facts and figures, but here
1s a case where Dr, Deshmukh repu-
diated the remark made by Mr. Bhu-
pesh Gupta, only by saying that there
is some apprehension that the area
under culuvauou au india s going
down. I ask Dr. Panjab rao Desh-
mukh, through you, Sir, the question
whether we are not having vast
areas, hundreds of _thousands of
square miles as famine-stricken areas?
Are famine-stricken areas to be taken
as an index of growing carea of
agricultural land? Do we not have
famine areas in Rayalaseema, in
Rajasthan, in almost g half of Maha-
rashtra, in Sunderbans and in almost
cvery State now?

Dr. P. 8. Deshmukh: I think the
figures quoted by my hon. friend
from my speech do not refer to 1932,
I think they refer to previous years.
1949-50 and 1950-51.

Shri V. P. Nayar: I thought that
the hon. Minister was closely follow-
ing me. I have passed aon from
figures to famine already and his
interjection is very late now,

There seems to be an encroachmen:
of deserts, which has been admitted
in this House, and I think, if my
memvory is correct we have not on!w
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had experts for human birth control
but we have_alsp had some foreign
experts, for the birth ¢onfrol of these
deserts; and we have got down some
foreign experts!
upon which one can legitimately con-
clude that here in India, the area
under cultivation is going down? Is
it the proposition of the han. Minister
that increase in famine areas by hun-
dreds of thousands of square miles
and the encroachment of deserts, are
something which suggest an increase
in agricultura! area?

I want to confront Dr. Deshmukh with
another statement that he himself made
at Calcutta—sometime back, not very,
very long ago—on September 18th of
last year,

Pandit Thakur Das Bhargava: May
I ask the hon. Member whether he
means to say that the famine areas
are increasing year by year?

Shri V. P. Nayar: Certainly, yes,
most certainly, yes. What doubt is
there?

Pandit Thakur Das Bhargava: Cer-
tainly not. Every year, there |is
famine in the land in some part of the
country or other. Only two years
ago, in our district, there was famine.
much more extensive than it is now.
There are many areas where famineg
do not persist.

Shri V,'P. Nayar: These are al

Mr. Deputy-Speaker: Let the hon.
Member continue, and explain to hon.
Members his position,

Shri V. P. Nayar: The hon. Pandit
Thakur Dag Bhargava must know, Sir,
that last year we had a terrible
famine in Rayalaseema, while this
year, we hear of so many other
famines in other parts too. But let
us not digress on that.

Dr. Dgshmukh suggested a ‘famine
code amendment’ in hig speech at
Calcutta. This is what he said:

“As a matter of fact, they did
not know where to stare food-
grains, but the crux of the problem
lay in the fact that people had n»
purchasing power. Unemploy-
ment among agricultural labourers
was chronic.”

I sunbose that under the new thesis
of Dr. Deshmukh, this chronic unem-
ployment amongst agricultutal Iabour-
ers-is also an index of increasing
agricultural area. Otherwise I do no*

9 MARCH 1953

Are these pot facts

General Discussion 1678

find how agricullural land in India

could show any improvement,

Dr. P. 8. Deshmukh: Very illogical
inferences. '

An, Hon.
habii-t‘.

Dr. M. M. Das: That is their prerc-
gative,

Shri V. P, Nayar: Reason and logic
are too difficult for those uncslled for
commentators to digest, Sir. I suppose
}ha_t Dr. Deshmukh is not a doctor of
ogic.

Dr. P. 8. Deshmukh: 1 happen to be
one,

Member: That is his

Mr. Deputy-Speaker: If the Hon.
Member goes on answering these
things, his time would be cut. Let

him go vn in his own way.

Shri V. P Nayar: I said that this
Budget is parasitic, because you find
that the money is realised by means
of indirect taxation.

Dr. M. M. Das: But who is the
parasite?

Shri V. P. Nayar: I will tell you
who it is, and the doctor will find it

- then, if he does not know it already.

by his own efforts. On page 31 of
the Explanatory Memorandum, there
is a figure of Rs, 74;91 crores, which
is to be paid as interest this year, on
loans. I am not against all loans,
but certainly when a.colossal loan is
taken, and when that loan is entrust-
ed to a Government to be frittered
awav by an administration, corroded
by corruption, venality, and graft, I
am certainly against it. That is the
reason why we are against such loans.
[t is not merely because Government
have taken a loan that we are against
it, but because every one of the loans
which they have got, has been fritter-
ed away by this administration. For
the follies of your predecessors, for
the loans accumulated by your impe-
rialist predecessor, you are going to
repay now—but from what source?—
by faxing the poor, by indirectly taxing
the ponr. and such taxing meets
about 37;5 per cent. of the expenses
barring the expenses for defence
That is the real position. In that
case, I want to point out to the House,
nne varticular instance of an in-
famous loan, the most obnoxious loan,
which is called the American wheat
'oan. It is not a loan, it is a noore
round the neck of Indians, and I will
presently show. that at & time when
in ' the United States of America,
wheat was avallable at 75 to 85
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doliars a ton for the best variety
and when our peripatetic Prime
Minister made frantic appeals in the
U. S. svil, that they should come and
help us with wheat loans, the U, S.
Government sold us at 105 dollars
per ton. You will also find that at a
time when the U, S. public debts
figure was......

The Parliamentary Secretary to the
Minister of Finance (Shri B. R.
Bhagat): Where is this market infor-
mation from?

Shri V, P. Nayar: If my hon. triend
is interested, I shall give it irime-
diately. It is published on page 17
of the U.S. Congressional Records, HR
3017.

Shri B. R. Bhagat: What quality of
wheat? .

Shri V, P, Nayar: The enthusiastic

_ Parliamentary Secretary to the hon.

Finance Minister may wait for some

time, and I shall send him all the

figures and their sources also. I

think I will bear to take some pains
to improve his equipment.

This infamous wheat loan, I may
say, was offered to India with an air
of unpremeditated, spontaneous ges-
ture of Yankce generosity, but in
reality it was not so. It was a means
of making more money. ‘If you go
through the U.S. papers of those
days, you will find that at a time
when the United States of America
could afford to feed her pigs and
cattle, with ten million tons of wheat,
of the best quality, and when there
was, according to admissions by the
U.S. officials in the House of Represen-
tatives and elsewhere, an uncommitted
surplus of ten million tons of wheat,
when India made this desperate
appeal, they were dickering with the
whole question, dilly-dallying it and
then they deliberately delayed it. It
Vas not until seven months after the
original demand was made, that the
loan was sanctivned, with all that
unpremeditated gesture of Yankee
generosity, as I said g little earljer.
For this loan, which we never wanted
at such fantastic rates, th: original
shipping rates were fixed at ten
dollars a ton, from America to India,
on the condition—and I weculd very
much like to be contradicted, if Lam
Wwrong—that half at least of the gqisn-
tity of the two million tons of food-
grains supplied to India must be trans-
borted or shipped by U.S. :hipping
agencies At that time, U.S. shipping
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agencies had a monopuly of Indo-U.S.
shipping. And we find that out of the
two million tons, about 1:90 million
tons or so went to the United States
ultimately. To pursue their policy of
spontuneous generosity about which
Truman himself extolled at length,
we find that the freight rate was
raised at the eleventh hour from 10 to
25 dollars, which cost our people
about 20 to 25 million American
dollars. I may not be very correct in
this figure, but it is anyway not less
than 25 million dollars. This is the
infamous wheat loan about which
gramophone records of praises are
played from the top to the bottom
without shame. Now we have to re-
pay that loan, and a sum of about
Rs, 226 lakhs will have to be paid as
interest. Such was the abominable
wheat loan. I shall leave the wheat
loan at that. (Interruption.) Do not
worry. My Party has some time.

Mr. Deputy-Speaker: I am afraid,
the hon, Member must conclude in
a minute. I have already given 20
minutes to the hon. Member.

Shri V. P. Nayar: Can I not continue
tomorrow? You give me five minutes
more.

Mr, Deputy-Speaker: I have already

given 20 minutes.
“4”

Shri V. P, Nayar: From those 20
minutes, Dr. Panjab rao Deshmukh
took flve minutes, and Pandit Thakur
Das Bhargava two minutes. The
Finance Minister has told .us that we
are in a wonderland of industrial
prosperity. I cannot use words which
are as elegant as that, but the figures
show that what he has stated, if I may
put it in very simple language, 1is
absolute bunk. Here is the record.

On page five of the journal, Industry
and Trade—January 1953 volume—
there is a reference to the present con-
dition of several industries. Thirty-four
industries are mentioned, out of
which 17 are on definite decline. Two
are stationary. Still, the Finance
Minister comes before us and says, we
are having industrial prosperity! I
wish to make a point very clear.
This will convince the House that to
call this as lindustrial prosperity is
fantastic nonsense. Take the case of
textiles. They say 4.800 million yards
were produced in 1952-53. The ave-
rage per cepita availability of cloth
was over 167 yards. Even then you
may remember that the Indians were
called by outsiders as half naked
people. Today, it is only.9:7 yards.
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So we are three-fourths naked mnow.
Perhaps the Finance Minister will
come before us as the exponent of the
cult of nudism in order to justify the
export of cloth and thus favour the
gentlemen of the bourgeoisie to which
he has had life long friendship. This
is the type of industrial progress
which we have and yet we are told,
that here we have all progress! We
have production of umpteen industries
going up; Well and good. We have
umpteen plus one industries falling
down also. That, the Finance Mimster
pretends, not to have seen, and he

has not got anything to say about it. -

It is absolutely foolish for anybody to
think of industrial progress without
tuckling the question of the establish-
ment of key industries and bettering
the prospects of basic industries like
the metallurgical industrjes, heavy
chemicals industries and engineering
industries.

Unless you do that, any industrial
prosperity that you think you can build
up, would amount only to building up
castles in the air, hatever be the
economy, mixed they may call it,
romantic it may be, being mixed, we
shall never have mixed economy. We
cannot even have mixed economy if
you go on with this policy of
making big business tightpn its
pincer hold around small indus-
tries. I see my _hon. Iriend
shaking his head there. ™ge will have
to shake his head much more to shake
out his responsibility. He ha. admit-
ted several times that small factories
have closed down in this country.
When I put a direct, leading question
the other day, to him, as to whether
it was not because of the monopoly
of the WIMCO that several match
factories have closed down, the all-
knowing Commerce Minister was
chary enough not to commit himself
against big business and he claimed
notice, Look at the case of the auto-
mobile industry. Take the case of any
other industry. When I say small fac-
tories, I do not mean thé automobile
industry. In all the other cases, the
small factories are being closed down.

One point more......

Some Hon, Members: How long are
we to sit?

Mr. Deputy-Speaker: I hope this
point will be short.

:Shri V, P. Nayar: The point is dl-
ways short, Sir. In spite of the fact
that a picture is sought to be painted
in very bright colours about indus-
trial prosperity, we know that in

8 MARCH 1953

-

General Discussion 1682

\

my part of the couniry, owing to the
crisis in the handloom industry, nwing
to the crisis in the coir industry,
hundreds or thousands of people are
being pushed to the gates of death.
Not a single word is mentioned about
that. While I find that the Expert
Commission appointed by the expert
the hon, Mr. T .T. Krishnamachari have
made a reference to this and said
that even at the peak time, the coir
worker got only eleven annas or twelve
annas and hundreds of thousands of
people are without food, no reference
is made to that. Take the case of the
handloom industry. It iIs gtated that
the production in 1939 was 1,500 to
1,800 million yards. We have only a
production of 750 million yards now.
They say our Indian mills are produc-
ing more yarn. Where is the yarn if
it is not available for the handloom
industry in this country?

_ Shri T. T, Krishnamacharl: Here it
is, yarn.

Mr. Deputy-Speaker: Is it 13,000
million yards?
Shri V. P, Nayar: 1,500 to 1,800

million yards. Under such circum-
stances, industry will flourish only in
the imagination of our friends over
there. You can take it from me that
the industrial structure of India is
crumbling. ~ °

I would very much like to be con-
tradicted by Mr. T. T. Krishnamachari
on a specific issue.

An Hon. Member: I doubt very
much if the House is working with
the quorum.

Mr. Depuly-Speaker: The House has
got quorum.

Shri V. P, Nayar: I am finishing,

Sir. The Chair will take care of it-
self. The hon. Member need not
worry.

This is a matter in which I would
very much like myself to be contra-
dicted. There was a rumour, a very
reliable rumoyr that those who trade
in rubber, leq by Mr. A, V. Thcmas,
M.P., waited in a deputation on the
Cummerce Minister. Some Members
have personally told me of this. At
a time when 5,000 tons of rubber
could not be sold and as you know,
Sir. riibber cannot be kept on for ever
and ever, when they wanted to flnd
a market and waited in deputatiun on
Mr, T. T. Krishnamachari—it is open
to Mr. Krishnamachari to contradict
me—Mr. Krishnamachari told Mr. A.
V. Thomas and others that he co#ld
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not grant them an interview to taxe
something from them and asked them
to take this® * ¢

I reliably understand that the
matter is before the Prime Minister.

Mr. Deputy-Speaker: All that need
nqt be taken down.

Shri V, P. Nayar: I wolld like to
be contradicted by the Commerce
Minister. Nobody would be happier
than I if this incident had not taken
place,

I would only appeal to the Prime
Minister, who is unfortunately absent
at the moment, that he should take a
more realistic view and apprise the
people of the actual situation in the
country. This has never been done
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under the present circumstances. The
best way to make an honest attempt
dg that he should call his Minister of
Education—because we have more illi-
teracy in the country—as the Minister
of Illiteracy. He should call his Health
Minister as the Minister of Diseases
and_he should call his Minister of
Food and Agricultufe as the Minister
of Famine and Starvation. His
Finance Minister must be styled as
the Minister of Bankruptcy. That
ought to be the basis or appraisal of
the realistic situation around us.

. I thank you very much, Sir, for the
indulgence you have shown me and
I thank the House also.

The House then adiourned till Two
the Cloc

of k on Tuesday, the 10th

March, 1953.





